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DEMAND FOR GRANTS—contd.

MINISTRY OF TRANSPORT—CONEd,

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants relating
to the Ministry of Transport,

Shri 8. C. Samanta may now contl-
nue his speech,

Shri §. C. Samanta (Tamluk): Yes-
lerday, 1 was referring to the border
roads of Rajasthan, when my hon.
friend Shri Surendranath Dwivedy in-
terrupted and asked me ‘What about
the Pakistan side? They have built
roads’. It is for this purpose that I
am placing this matter before the
House and bringing up the question
of border roads in Rajasthan. These
border roads in Rajasthan will cover
five districts there namely Barmer,
Jaisalmer, Jodhpur, Binkaner and
Ganganagar. There should be one
road  connecting all  the out-
posts. I would request the hon. Minis=
ter to see that the proposal to build
roads from Barmer to Bhaksar, and
Barmer to Gadra, and from Bhaskar
to Manobar is taken up earnestly and
executed. The Border Road Develop-
ment Organisation is doing good work,
an the easlern side also. So, if they
areg asked to do this work, they will
do the neediul.

Now, 1 would like to say something
aboutl national highways. I would refer
in particular to national highway No. 6
which is being rebuilt to connect Cal-
cutta directly with Bombay. There were
some disconnections there, and bridges
are being built on that highway. 1
would refer to the construction of a
bridge on the HRupnarain river at
Kolaghat. The House will be asto-
nished to know that at that spot the
railway line goes on the bridge. The
Transport Ministry decided that a
road bridge should be built. Even at
that time | had protested against this
and said that there should be a road-
cum-rail bridge there, because the
railway line also was there. But you
will be astonisheq to hear that year
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hefore last, the railways were con-
strucling a bridge there side by side.
So, we laymen find that there is one
bridge for passengers, a foot-bridge
and another for the railways. 1 would
like to ask why there is no ce-ordina-
tion. T want that there should be co-
ordination, and [ protest at what is
happening. And I would urge that
there should have been a road-cum-
rail bridge there. You will be further
astonished to learn that in the Second
Plan, a decision was taken that there
would be a road bridge, but the rail-
ways Look a decision year before last
that there should be a rail bridge.
Those bridges would be completed
shortly, the road bridge by June, 1968
and the rail bridge by the middle of
1966. You can sec the carcfulness of
the Transport Ministry to expedite

the works. I hope the hon. Minister
will excuse me for saying this. I have
bevn on several committees and I
know the actual position. [ would,

therefore, request the hon, Minister to
expedite the whole thing. But heaven
knows whether it will come out in
19G6 or not.

Shrli D. C. Sharma (Gurdaspur): It
wil] never come out!

Shri S. C. Samanta: I will request
the hon. Minister to see to it that it
is done,

Then this road is proposed to be
connected with Haldia port from Kola-
ghat. The survey has been done.
Everything is complete, but for want
of money no construction work has
begun. 1 would make a request to the
hon. Minister. Please do not wait for
the Fourth Five Year Plan, Just now
the Planning Commission should give
him some money so that the construc-
tion work will begin. This will help
the port tg do its work.

Why I am pleading for this? On
12th April, 1965, the Board of trade at
its meeting at Calcutta wunder the
chairmanship of the Union Commerce
Minister, Shri Manubhai Shah, fixed
an export target of Rs. 800 crores for
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1965-66. That is all right. The Com-
merce Ministry has arranged for ex-
port of goods. But how will they do
it? How will export be expedited?
For that development of ports is neces.
sary, Government are doing this
Here I am reminded of the question of
navigability of the river Hooghly, on
the banks of which ig situated Calcutta
port. We all know that the Calcutta

port dealt with more than half the
import and export.
Shri Raghunath Singh (Varanasi):

Now it is 45 per cent.

Shri 8. C. Samanta: Now it is 45 per
rent—45 per cent export and 40 per
veny import. How can that be done
il this navigability is not therc?

1 am glad that Government have al
last been roused from their sleep. For
a hundred years, therc were so many
experts saying that the Tiver
Ganga where it hag become Bhagirathi
and Hooghly should be utilised for
this purpose. The only course to do
thay would be by the Ganga Barrage.
I am reminded of a Sanskrit sloka:

“qar fafwezr 7aag fafwar
ax; gfaqey wAq fasag”

So many experts over a hundred years
were unanimous that there should be
Farakka Barrage to save Calcutta port
and the navigability of the Hooghly.
There was no difference of views am-
ong them. But our Government slept,
were sleeping.

Shri Harl Vishnu Kamath (Hosh-
angabad): Even now they are sleeping!

Shri S, C. Samanta: Now they have
woken up. | am trying 10 make them
carnesl.

The Farakka Barrage hras been taken
up by Government. Thiz problem of
Calcutta port is being (aken up for
cnsuring navigability. Haldia port i3
going to be set up. 1 would request
the hon. Minister to give thought to
this. Ewen now people are doubting
whether Haldia port may come up ot
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all. At times we ulso fear that it may
not come up. The question of the
World Bank i3 there. They wanted
hydraulic reports. Our Calcutta Port
Trust is an cfMcient body. . . .

Shri Indrajit Gupta
South West): Question.

(Caleutta

Shri §. C. Samania: Long before
this they hag appointed toreign experts
to have hydraulic statistics and uther
things. That ha; beren submitted lo
the World Bank. They have kindly
said: ‘You may ecommence your work’.

So I would request the hon. Minister
to tel] us whether he is sure that the
foreign exchange component that is
necessary will come and the plan will
be executed,

As regards Haldia port, [ would re-
quecst the hon. Minister to see that this
arca is made into a free export zune,
becuuse the Commerce Ministry is try-
ing to augment the guantum of our
exports year by year. In order tu
Irandle that, it should be made a frec
zone. Thyp hon. Minister may say that
we are experimenting with  this  at
Kandla. With great respect, | would
say that the Kandla free trade zone
angd the Haldia free export zone [ am
proposing are different. The latter
doeg not peed to be experimented. !
is an experimented thing.

The Indian Engineering Association
has submitted a proposal to the Com-
meree Ministry in which il is said:

“Haldia is ap ideal site of appro-
ximately 125 sq. miles including the
Contai region to boost up export. A
substantial measure of economic free-
dom and tax relief shoulg be grant-
c¢d vithin the zone. The zone should
be outside the Indian home market
and any goods manufactured or as-
sembled will be freely exported to
other countries of the world. Foreign

and Indian firms will, according
1o their demands, with minimum
restrictions, be allowed to  sci op

factories and mssemble plants in the
zone".
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I would request the hon. Minister tu
give some thought to this. Land has
been acquired in the Haldia area.
About half the langd required has beun
acquired. But you will be astonish-
ed to heay about the compensaticn.
The Act gives the compensation
according to the price prevalent on the
date of the issue of the notification for
taking possession of the 1land. For
that, 1 brought forward a non-officiui
Bil] here in December, 1964, but, un-
fortunately, financial sanction has nct
been given to it. So, it will not come
up for discussion. When the Cential
Government or the State Gouvernment
van spend Rs. 50 crores on the scheme,
can they not give these displaced pei-
sonsg Rs. 2 crores gs compensation? |
request the hon. Minister to iook intu
it.

I woulg request the hon. Minister o
se¢ that Mangalore port is utilised lur
export purposes. There are 200 mnes
of coast line in Mysore State. It
should be expedited. Simularly,
Marmagao port should be taken up in
right earnest, because it is even now
earning forelgn exchange by expurt-
ing ores cte. There is also necessity
of developing Tuticorin and all the
major poris including Paradip which .3
d supplementary port. Calcutta ran-
not bear the burden of the traffic in
the eastern area, Haldia cannol bear
the burden, hence the necessity of
developing Paradip, so that the eastern
region's hinterlangd of 125 square miles
ean be really served.

1 would request the hon. Minister
lo take note of these things, so that
the eastern side gets facilities for ex-
port.

Shri Indrajit Gupia: Within the
limited time al my gisposal, 1 cnly
wish to draw rather pointed attention
Lo certain mspects of the Transport
Ministry's working, particularly with
veference to the caslern region, about
which my hon. friend Shri Sumanta
has also n talking just now.
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1t is my contention, after reawny
the Report of the Ministry as well &s
the recent report of the Estimatcs
Committee on Calcutta and Haidia,
that the stories, the sunshine stories,
which have been put out in this House
from time to time by the Ministry are
al| designed to breed a false sense of
complacency, wirich is likely o be
very, very dangerous in the long run.

My hon. friend, Shri Samanta, refer-
red lo Haldia just now. The Report
of the Ministry of Transport at leas!
makes this frank admission on Page 7
that the major works envisaged in the
Haldia project cannot be started pend-
ing finalisation of the World Buank
loan. We have been hearing for scve-
ral years aboul all the conditions
which have got to be fulfilled before
the World Bank is satisfled in giving

its final sanction for this loan. The
hydraulic studies, to which my hon.
friend Shri Samanta referred, huve

also been going on from time indefi-
nite. What position have we rcached
today? Evep now these studies have
not boen completed, in the sense that
the report of the experts is awailed
and the Ministry admits that far Lion
even the hydraulic studies being com.
pleted, there is mno question of the
major works being taken up unti! ihe
World Bank loan iz finalised. [Ir. the
meantime—this is the main charge :
want to make—it now appesars that the
pitch has been queered somewhat by
the failure of the Government to put
forward for the consideration of the
World Bank—since we are so depend-
ent on the World Bank, we have to
satisfy them—any kind of integrated
picture of the total requirement of the
eastern region in respect of poris un
that coast.

13 hrs,

Some new policy has recently pecn
taken up with regard to the deveiop-
ment of Paradip port. I have nn ob-
jection to Paradip being developed, bt
my point iz that if the question of
Haldia ang Calcutta and Paradip anv
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thris huge hinterland which is served
by these outlets, the whole of cisiern
‘ndia with all its mighty industry und
business complex, if an integrated pic-
ture of that, the viabiiity of that re.
gion and the connected ports is nol
put up as a co-ordingted plan, then the
result will be what is happening now.
We are told that the World Bank has
expressed doubts now as to the viabi-
lity of Haldia becausc the total pic-
ture of this region, the proportion of
traffic which has to be carried by
Haldia, by Calcutts, by Paradip, the
distribution of this traffic oeiween
these different ports, the prospects and
the poientialities—all these quesiions
hkave been raised and brought into
doubt now, and the Ministry have not
told us what is delaying ihe finulisation

of the World Bank’s loan. But the
question is precisely herc. Surely one
would have expected thmi the Gov-

ernment itself, which is toying with
plans and projects for ihis region fur
such a long time, would not pioceed
in a way which makes it very difficult
now for us 10 convinc: the World
Bank about the viability of Halaia. I
find that a paper like Statesman in sn
editoria] article, | think only yester-
day, has commented on this matter
saying that the Ministry of Transport
is reported—it is a facl—io be Armly
of the view thai Haldiz and Faradip
are independent of ecach olther. But
the Statesman goes on to say thal the
overall estimates of the eastern region's
requirements are wholly interdepend-
ent and there will be no futurc st ali
unless someone settles the respoctive
roles of Calcutta, Haldia and Paradip
to provide a firm basis fn: external
assistance. My complaint is that the
whole way this thing Is boing dealt
with and is taken up is absclutely
prejudicing the case of the castern re-
gion so much that we may have to
wait even more indefinitely ior these
external loans on wivich we are 30 de-
pendent.

Secondly, there is the question of the
Calcutta port itself. Everyvody knuws
this olg story repeated iu this House
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many times how much dependent we
are on dredging for keeping the river
navigable and the port gpen. Iy should
be remembereq that even after tae
Farakka barrage is completed, it 8oes
nol mean that dredging will aot be re-
quired to keep Hooghly navigable. ‘The
expenditure may be reduced somewhat
at a future date, but dredging wili
continue for all foreseeable times at
the moment. Now, I have no time un-
fortunately; otherwise 1 would have
gone into the details. Il seems even
opn this vital question of dredging, the
way in which the expenditure is being
hundleg by the Calcuita Porl Commis-
sioners is really very devlorable I
find from the figures givea to us by
the Ministry itself that a whole lot of
schemes which are connected divetly

and indirect]ly with dredging, new
scnemes, arc lamentably lagging be-
hind. Nol only thal. [ woald just

give ap example of what I will say,
the quite irresponsible attitude on the
part of the Government. Latlerly,
there was a strike by the ussistant
harbour masters which went on for
quite a long time, Ewverybody muay re-
gret that strike and so on. [ am not
poing into the merits or gewrits  of
that strike or action by thesc particu-
lar officers, but for many weeks, des-
pite al] the officia] communiques which
were put out, we who iive in Caleutta
know that therc was a considerable
amount of dislocation; we may debate

about the degree of dislocatizn, but
dislocation was there. Now, Sii, in
handling this dispute which, the

national interests of this port require,
should be settled as quickly gs possi-
ble, what attitude did the Ministry
ltake up? A purely, narrow, technical,
adminisirative attitude was taxken that
this was an interna] matler o; the
Calcutta Port Trust and therciore the
Ministry was not gning lo interiere in
it. 1 may remind the hliaiter that a
couplc of years ago whep ine Hooghly
pilots were on strike also, on an issuc
relaling to their servie eonditions,
this attitude was not tuken up; in fact
the Ministry not only butled in at that
time but interfered quitc a Ini
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The Minister of Transport (Shri Raj
Bahadur): Was the AHM's strike on
their conditions of service?

Shri Indrajit Gupta: It was, certain-
ly, on the question of service eondivun:
whether the seniormost officers of that
service are to be demoted in that
manner or not. 1 do aoi want to go
into the merits. [ wouid reguest the
Minister not to provoke ine on that
question; we can discuss it some other
time. My point is wilh reiauoca to
dredging—the dredging crisis of the
river. When once the Minis'esr assur-
ed the port commissioners aud other
authorities that he was not going to
interfere in the matter and they were
the sole people to deal with it what
did they do? They enhsled the service
of the officers of the dredging and
despatch  service, dredging vessels
which are used for keepung the river
open. These officers were recruited and
diverted tg do the work of the assis-
tant harbour masters, in other words
to break their strike, because the only
thing which was dominaluig the men-
tality of these officials was how to
teach these assistanl harbour macters
a lesson. The result was tirai during
these several weeks, dredging opera.
tions suffered greatly because the offi-
cers were diverted to other work and
the salinity of the river at the end of
this period had risen to 1500 parts to a
million, whicth is much more than the
permissible level, Is this the attitude
which should be taken? 1 consider
this to be a highly irresponsible atti-
tude altogether.

Then, I must say a word about
labour also because the Estimates
Committee has dealt with it and the
Minister also makes stzlemcnis about
it from time to time, parficulai-
ly when there was a heavy
congestion last year at the time
when food ships were held up.
1 do not wish to go into as to
what all different factors were perhaps
responsible for the relativeiy low out-
put of labour ip the Jalculta docks.
One point has been adwitted, and re-
peatedly stressed. It is now mentionea
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again in the Estimates Committee’s re-
port that Calcuita dock labcur and
Calcutta port labour did aoy gel those
incentives for higher outout which gre
available to the labour st Bombay and
other ports. This is being repeated ad
nauseam and yet we do not under-
stand why a proper incentive scheme
and a proper provision of incentives
is not yet provideq to gct over this
hurdle. There is another factor—!
will say with all responsitility, T am
holding the Minister here. 1 hope Ire
will not take jj amiss. . ..

Shri Raj Bahadur: You are out of
date.

Shri Indrajit Gupta: There is a
cerfain atmosphere of indiscipline 1
am also connected with labour, Still 1
will say that a certain atmosphere of
indiscipline in certain quarters a cer-
tain attitude of irresponsibility in cer-
tain labour quarters in Calcutta port
is there; 1 say It is being fostered by
this Ministry itself There is a certain
union well known to the Minister. 1
do nol want to take the names here.
It has made it a practice of practicaliy
every month issuing a strike notice
and then promptly. after issuing that
strike notice ang after it has becn
given wide publicity, they are imme-
diately summoned to Delhi by the
Minister and then some ialks {ake
place and something is announced and
that strike notice is withdrawn. For
the:e people no  code of discipline
exists.

Shri Raj Bahadur:
diate it.

Shri Indrajit Gupta:
will not admit it, but the Minister
must know that the leaders of this
union go about openly bragging that
they have got and they enjoy the pat-
ronage of the Transport Minister.
Every week, every two weeks they
ar threatening gstrikes only because
they know that against them no pro-
vision of the law can be used; no code
of discipline is invoked against them;
they are never called to book; their
recognition is never cancelled, What

1 tolally repu-

I am sure he
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is the mystery behind this? Today
we are told that lJabour in Caleutta
doeg not co-operate; in the Caicuita
docks they are indisciplined; they are
this and they are that. I well under-
stand, though of course I cannot sup-
port it, there are Ministers in various
employing Ministrie; who for narrow
parly reasons perhaps sometimes pat-
ronise unions of the INTUC. But the
peculiar feature in Calcutta port is
that the union of the INTUC which is
there is being compelled to complain
about the peculiar, mysterious connee-

tion which exists between  the
other union—that is nol an INTUC
union—ang this Ministry, Nobody

can understand what is the reason for
this peculiar friendship. If they are
encouraged in this way. the Minister
must take responsibilily for all thig al-
leged Jabour irresponsibility and in-
discipline which is prevailing there.

Finally, as far as the river r: con-
cerned, I would commend for the
Minister's special consideration this
recommendation which the Estimates
Committee has very strongly madec,
that the maintenance of thiz river
should be taken over directly by the
Cenire now. This is not a matter
which can be left purely to the ad-
ministrative whims of the Port Trust.
The Estimates Committea hag said it
and if it is to be put and maintained
as an integrated plan, then, Haldia,
Calcutta, the navigability of the river
and Farakka—all these the Central
Government should consider how they
can be taken over ang brought under
the overall responsibility and charge
of the Central Government.

Thepn 1 would like tp mention g few
words about the recent decision of the
Government 1o take over the control
and management of the River Steam
Navigation Company. It sounds a
very radical and progressive slep no
doubi, and {o the extent that thev
have moved, T welcome jt, but I  am
afraid there is much more in this than
meets the eye. 1 would just refer
briefly to the debate on the grants
of this Ministry which tonk place in
1963—twn years ago. On that occa-
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sion, rpeaking on those grants, I had
said this, and T will just quote a few
lines:

“A huge amount of money has
been granted by way of loans and
subsidies to this Joint Steamer
Company-—

at that time, it was the Joint Steamer
Sompany—

“to carry op their activities, to
replenish their fleel, to do main-
tenance work angd on wvarious
other grounds which were put
forward by them from time to
time. 1 wish to know whether
the Government ever bothered
serious'y to go into the credit-
worthiness of this company, and
why it has now come to pass that
a company which was operating
without  any competition, a
British-owned icompany which
held virtually a momopoly of in-
land waterways trade on  this
sector, has folded up—half of it—
like this completely out of exist-
ence, and what the repercussions
of that are likely to be?”

1 had raised this point, and in reply
1o that, the then Minister, Shri Jagji-

van Ram, replving to that dehate.
said—if I may quote him:
“The other thing Shri Gupta

raised was about the loans that
we have have advanced to that
company. He asked whether they
were amply secured. | may assure
him that all loans that we hLave
advanced to them are amply secu-
red. We advanced Rs. 30 lakhs to
the IGNR Co. in 1958, They have
so far returned R: 12 lakhs, and
the balance of Rs. 18 lakhs is out-
standing.... Then we further
agreed to advance a loan of
Rs. 1 crore to them for the rehabi-
litation of their fleet. The money
has to be advanced agaizst the
work in progress of the vessel:
that they are constructing, and
that loan also will be secured
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against the vessels that wil] be
constructed.” etc,, etc,

This was two years ago. The way
that this company was being pamper-
ed, T would say, by the Government
was something amazing. A cumpany
which has got 17,000 employees and
300 vessels and annual gross earning
of Rs. 6 crores, which operates this
whole vilal inlang waterway from
Calcutta to Assam, everytime they
asked for as loans and sub-idies, they
were given. Now, after two years, they
come forward and say to the Govern-
ment, “we cannot carry on any more;
we are going out of business; you
please help v:" What does the Gov-
ernmert do? The Government
decided to participate in the equity
copital of that company. Why do thev
not take it over, I want to know. It is
amply proved that this company is
not able to run this, Theve is rmis-
management; there are allegaticns of
defalcation of funds. They have
proved totally inefficient, Evern nuw,
under the new agreement, this Earl of
Inchcape, who it the meain  share-
holder of this company, sitting in Lun-
don, is still permitted to ioid 50,000
shares in this company, and the whole
responsibility of management and con-
trol has been pased over to our
Government. T say this is a hang-
over of the olq attitude towards this
British company. It i high time now
that the Government comes fcrward
and nationalise: jt completely and
takes it over. There is no reason whv
we should proceed in this manner anv
more.

One word about the Shioping Cnr-
poration, On this too, T am relying
on the latest report of the Committee
on Public Undertakings, and T am just
drawing the attention of the Minister
to that report. Even this Committee
has been forced to polut out that the
Industrial Policy Resolution. ...

Mr. Speaker: The hon. Member's

time is up.
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Shri Indrajit Gupta: I will finish in
five minutes, Sir.—that the Industrial
Policy Resolution of 1956 declares that
rhipping is a field in which progres-
sively steps must be taken tostrength-
en the public sector. But what has
the Committee found? Wherever it
it is a question of competition between
the private sector shipper: ang the
public sector Shipping Corporation of
India, the Government comes farward
and takes a decislon which i; detri-
mental to the interests of the public
sector; wherever there sre unremune-
rative routes on which the private
vhippers refuse to nmerate, the Ship-
ping Corporation of India has been
pushed into that even to the exient of
coastal trafic. and the rate at which
the tonnage of the Shipping Corpora-
tion is growing is something lamen-
table.  [If it goes on at this rate, even
the Committee hag sald that at the
end of the fourth Plan it will be foungd
that the share of the public cector in
the total tomnage will be even less
than it js today at the end of the third
Plan unless it is speeded up. This is
the attitude with which this thing is
being treated. Therefore, I wculd
plead with the Minister that where it
is n question of development of the
public sector in shipping, they should
be true to the spirit and the letter of
the Industrial Policy Resolution and
not favour the big private shipping
magnates. On this question of Indlan

shipping and foreign shipping, they
should stand firmly on the side of
Indian shipping and not allow these

fareign oil companies who Yave brow-
beaten them jnto saying that all their
ofl, both overseas oll, crude oll sup-
plies and the oil supplies on the coast
must be carried in their tankers. They
have refused to use Indian tankers.
The Committee on Public Tnder-
tekines has said that the Government
hag allowed itself to be browbeaten
and has surrendered. They should
have told the ol] companies that every
prart of their oil cargo should be car-
ried in Indian tankers or you will have
to face the music: I am only paraphra-
sing what the Committee hne  sald.
Now. what is this?  (Interruption).
You ean reag it and tee for yourself
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The Committee has usedi strung lan-
Euage too,

Finally, on the question of tourism,
I have only two questions to ask. 1
find from thig report thay some 50 air-
conditioned luxury cars have been
ordered in America for u:e, [ suppose.
mainly by the American iourists when
they come to this country. I do not
know how much this is going to cost.
I imagine it is going to cost the ex-
chequer a pretty penny. But I would
like to know from thc Minister what
the impact of this is going to be. Have
they studied it? There are ather
mea“ures taken also for the develop-
ment of tourism particularly from the
Uniteg States. But what is the
significance of the recent ncws which
has appeared, namely, tha! the Ame-
rican Government is pow  ingisting
that a substantial part of the proceed-,
rupee proceeds of the PL 480 sales {n
us, has to be earmarkeq and held in
this country for the use of American
tourists. The whole idea of buying air-
conditioned cars and such  thing:
is that whatever we spend on It
more than that we will be able to carn
from the American tourists whao
come here. Bu{ now we have mls-
givings because if a part of these
PL 480 proceeds in rupee is held here,
reserved. earmarked, for  American
tourists 1o come and spend, then, what
is going to be the impact on our
forcign ecxhange earnings, and have
they considered whether it is worth-
while spending so much money on
things like these luxury cars and so
on for a poor country like ours?

My lasi question is this: regarding
this new Tourl¥m Hotel Corporation
which has been sel up. is it a fact
that the Government has decided (o
appoint as the head of that cornora-
tion the some gentleman who is
already holding 1iwo other pos's,
namely, the Secretary of the Ministry
of Civil Aviation and also the Chair-
man of the Indian Airlines Corpor:-
tion? Is it that same gentleman who
ix now also going to be made the
head of the Tourism Hotel Corpora-
fion® 1If It Ig a fact, it in & very un-
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usua] thing. T would like to know
what is the peculiar genius attaching
to this genlleman that he is capable
of dischurging so many vital functions.
It is bad enough that the Secretary
of the Ministry should be the head
of the IAC, and that was being dis-
cussed Lthe other day here. Now that
same gentleman in addition to those
two posls is to head this Tourism
Hotel  Corporation  also! All  this
smacks of something very fishy, if 1
may say s0, and 1 would like the
Minister 1o tell the House why they
are pursuing this peculiar method of
choosing people for such Important
posts,

ot wqara Fag : (FTeTUNET) oo
WETZT, WIAAIG qTFg, A TEA Ao,
7 7 graT medl ¥ wgw frenad &
ey ¥ I w8 § | ¥ off 3ot fawa
F1 AT AEATF | TRT 75 FreeA o
F1 §EE R, TF OF dga TUAL A
¥ & Frew fofor wrdmg set &
fau aefea v war a1, Afew garr
A A1 wfadE #, 3w &7 A ¥
anfee g & f gar? wtez & o1 WA
AT &, I Fm T weEr
sfawme faoft w4t & g7 w7 Enm
1918 ¥ gg 897 ISMT TAT 91 WYY
fegeam #1 ag afedt ag &t of o
f& 71 7% ®wza fofow 1 awas @
a7 ¥7 fergearr wgTat & 7177 &7
1923 ¥ ffx ag sam wermn aar v
wgt A% Az foinn w1 oawdAx @
gast faw fegmer gt & e
frod var W 1 1929 H gAY Az
B F W IARYA FI0 qE A9 A
Ft 7t f wrza fafar &= fegramr
Ferdt & g, fegmrh Faf &
AU CAA e R G

gt faq3 F a7 1949 8 (w7
o1 ez mifaet sa-FaEr forfan
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1 &1 IA9 o gw fagE w1 A
T fi s frfe & oet @ awaw
2 &7 qv §z fegeam w1 @ anfew,

fergam & @1 ® wwew fafar e

wifgd | FH% gvaa gz fafer owe
T | IH T AW 407 H g7 AT

T f @t 3% F1e w7 AT ¢ A

fergramt wRTET &1 AR wEnr R

e il

A F1 AT AT & IARI WA
F AT ATV, AT TgA SUTAT IeATE F
marz 7@l gar § 1 vAw gl ad
Far gwn & fr fargwam 7 &¢@ 1 #0%
50 AT® = AT T g § faed
qEATE §1 F FT K F awEAT
78 qvHz wuw fadeir Feofagt &
grT T EmT # 1 g ar o o
wraa oAt § ot ofsas deev
¥ & A A g wwar A g
# i ST T AT F TE FHwET
fFf FRT T AT aTeT W AT § oWUA
WETEl ®§ FW IEE] F@I A 9@ | 79
B At wrowt At a1 fE A w6 S
qaiez £ fegema § 9% ag WA
T &1 AT FEE FT EI FAT |2 GHE
& A o T gw oW &
9 Uiz &1 W7 ¥ ag A% wrew
2 &, ot gy wfaT awgE ¥ giige
fear &, 399 3w H A WY AnfE
grar ¢ f® &1 78 TxdE guTL WA w7
Az grT # gEeT e IrAv A
TEET TRz TIET § gAw w2
# W7 | §9 WHIHE &7 €I 10(2)
# ug T ATk A & et gd & oer
a% iwv wgd A7 graw ¥ TWOH
a4 w1t wfgw a@Er agr $:77

ZAC B &1 fHRTA A "row1 ZAT
ATEATE | FIH F AT F | FAT A9
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7gt faw a1 ar & s &Y ocde o
qzadt qraw F7 YAz g § ag &9
fore & gror Y | AT WO T WA
¥ 5 gar § ag w0w w09 66
T Faw B qETH H o o ¥
FeT, 3 afmmaN e s uSiaw
Fam @ ) afeT garo w5 T
fed fifam #37 & Wi ¥mi 97 78 TG
s gATO e § Suwr 7w fader
FerfAat F1 oA & qwar 2§
T A gwre fog wewt 46§ 1 A
o1 UdiHe & ag ®EA & faeme £, |1
F faams ¥ o § giew fafaeet
aTgd ¥ FFa fF IAW w7 AT
407(1) & ag wfase & 5 *¢
T ST qEr g1 AfE wee ¥ o
), 7 Wrodme g Sife sweea
wrafua @i SaF) ag ATEw wC
2 gFF § IR =We A ATAA AGT
T EFT R

Fr1 formgadr & are & ot 79
wite wrid far & AT S a7 qe
gar £ 5 o £ @ 39 w1 TR 1
gu# ot fafrey a7 wow 7 w@i
% araw & fofer 1 awees § gamn
g 5 ag s0: sogmT gaw IR AT
faar & 1 ¥ g e EFT A€ 7
50:50 i AT FT qATH #91 G7 EAT
27 g9 TN w0 aTA §, W wa g
¥ g a@T Wi agign T ¥
oy IE # fageit w=afagi #1 78
Lz §TA1 % | ARG W7 747 4 fF W
£F 97 T 7 g faamr w1
faaq ot wrgs, faadr o g =
forqena & W% el £, W g
® FrUoww g

aiw aEl * fag & afcrga d@ay
oY £ g gt 2T F 1 OE A@ A A
& Ty %g qr7 M JgTET AW ¥

wwFm s far g
261(ai) LSD—S,
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T % fErgeaT #1971 ¥q17 97 FETay
Bof ¥ s ww 17T A O ag A
& 31 ag aga SeET A
g am g fE  soHz gy favm
Z4% a1 MfF w7 Fia w0 uw qf @m0
TH 399 g1 T § | §HFT wAqT 45 gAr
fF <7 i # gu g a@H AT A
¢ drad a9 g & fF gIm ar
¥ 11 e 7 T g T T AT R
gawl ax ¥ foms +F 13 W
= fm oy ot oy w0 wha dag AT
A WTT% T SR A1 T § | TAY qTR
e Zrar & & gare oA sfaaa
% wfamfeat & faar grafoar faamr
g, fam w=er A 7 owerma A
gu, famr awg =t afq &1 9g . T A
zriz feqe fear ar ag asr 2wt
eferaT qof v | IFa T art A A
AL 41 | WOF A § A1 210 v
ag ' AT g1 @ 1 Tk fag g
SR & T ) S aw ag & fw
wrr fovar® & €Y saTegr A §
WA FT FAT KOG 96 A AT &
wTHAT FiET TIT GAC 97 | IAAT WTHR
wEET 3 agd &1 AgAT w1
g wfad a@ ag ¥ fr ofmar & &
agl, wwefaan, swrer wifz #wi &
Ao {1 fmemg 9@y wge
fepm H g 1 @ &, qAW A
T WO B AT @ g !

gara @t fafor w1 far § =g
ag wwer faa wdf & 1 wre 3 s gt
feafey st & § 7 gumOr AEY ST
&1 gaT FT Y FTET 1 WA oY
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WX G2 & e & gu 9w =il W
fadwit qzr & & 2% §

13.25 hrs.

[Mr. DeruTy-SPEAKER in the Chalr]

sy 2@ fo 0w w0 175 w0¥
Fan g Sfrrd g FefEl e
* A E T 50 S0 WM A
0.z W A a1 87 w0 s frEm
& fgew W owem @1 Afew fegem
S qTH HLT T4 E HOAT IgrT
wyrafagt o) e & | g g & fegea
37 &T7 7O Ao+ feer &1 T w7
¥ 1 Wi A 6 124 7oy woan wfead
fegam fager fafgr seofaai #
WA qEEEA & € X v g0 A Aw
124 07 w947 GfFad G oEEET
¥ w7 ¥ fage wufawi w1, fae
T o9w AW A gEW, 39 qw W
sfas sraear frm waC A ggI Y At
2 1 U argE AT i A T A
g wifgd o W sy ofaE § aw
A% AT & 1 Frg T 1 W9 H{FL AT
gt § afer Tt A gz @ R
w1 Y &) @1 &1 FOT AT W9 AN
wder w0 fnfar 1 ave w4 £

ot w§ (@rre) o ofRET gAY
wfew & 1

it oqare ey . ofert sfar
{1 ofad @t weEt 3 1w weE A
g @ gaAT aE o T g | gAY
fafaeex agw ago fom s @&
wawr aifgy 5 a2 wgAw fafmee
AEE ¥ 397 AR v | faww fafor
@ aE g1 v Tt W fear wm
fgd |

furfen 1 et #37 @vit 7 3w

Ao Y aTg ¥ ) a1 § 1 9T ) W9
wie fadelt qur g av wwar & o fadel
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Cal ol GErE SRR T
TNFIE A M g e & e d
WO Z AT A & Wy
At s qar w=w fe oage ¥ AW A
oF qifer o @ b ) w09 w0
40 ¥w & fagir anfdw witdE &7
W@ g g W wifed o gw arEg
iz w1 1 g #1 arkaey qUHe
gafad o o v ) A g
FTETIC ST o #o, qo THe To
oI AT & aTq g & 1 9% AT
ot g arddzer oftde w1 A ST o
EHTTT AT AR WETHI & 9 W
IAFT ATATA ZATC AT 4 AT | AWY
gt farfan £ aorer §1 a5 &, T
At adf A s ¥

T W9 qAAZ FAG | FEA AW
at OF o AfFT guwr qar faw
A & S gw w1 &rf giaar TE
& Ed oW B oA F YW 40
oz www dam Afiaz W OE
7 iz T oam A W E
agt % 40 Tz faz W AaETw
t 3T w@ oav  wie &% frow o
ATETF & WY FF wTH Arg TRE
faar 2 1 amg & Taw oot fEwifEa
vhw ¥ T fEAT 3 1 1958 ¥ 9B @A
40 9THZ 51 AT wré &7 1 owrA 24
frag a3 &7 o7 9% gO4 7 A
50 AT 200 29 & HEW &AGE A
FHE S AE 30 gA 2009 F
T W 4, @fes & ww @
£ ¥ %770 32 o7 fF Zant W ST
o AN T o faEedt HqE adt e
9fF dmr 7@ °r wafay fofor s
frat & Tee &7 Jgrer F w9 faden
q20 7 IA FT AT FTA F FAOA ALy
(H 9FTT ¥ qw 2w R oA Aad &
=T FEIA 72 TR QA ARTH
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R W ¥ 28 TREHE WM AT
a2 )

w9 7 wE1 fF 40 TEE fraz
femifes obee & fadm w1 W
witar ag gar & wgeh sl 3,
41y A% WadT T § 4 o1 ofmw
¥¥eT ¥, 40 T AT & "Wt o
4,73,800 2T & gl &1 wIT frar |
o ¥ @z fomfes o &
€ % fy ®z7 A | W X e fram B,
gengd fra §, wm ¥ favam A
a7 A ¥ {vEre F FIX TG -
fai 3 fa3wn & i fo ) s Y W
T ITH WIVATHA FI A ¥AT H GHTTH
fag, WifF oF wfafes gonr 2, o
fome 1@}, GoaEam ) ™
maHe W fal g WeAr ar T &
TAFER | W oA # andAr Fo
sigT & fe gart faw St wEww
BFTAAY ¢ F W 40 TERE f@E
F FrOR W |

O FEe I w1 ifEd oW
sgr & f5 gt om v oAd &
T T T2, W go e wrTo W
afm | e wTIT AE R A 124 0T
%o FT A gH qEAT § | W F ame
g 7 1 wFA1 § fF av A1 o wmw
AR ®F, W7 v wmw AT AG wT
AT AY I ATg & ey w% Ry
@o wrte 7 femr 1 i g e & e
|1 AT owdrE ar e g & 9w
A 2 9T A %X § ) G
T T A ¥ oA oy §
WA 4 g ArT w3 oAmEr
T Wl O T oor 4, W1 AR
AET @ T ATE ¥ EET %1 wAA
g &, fwm w ag fafm & giw
w7 EerAe & amw A ¥ v
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ody T g9 A 2,190 FOT Fo furfom
7 fauit At & v ¥ famy ¢ fomdt &
fgmgenat Foafagi A fad. 320 F0¥ %o
wfae frgr § ¥ 1,870 TOT %o wifw
FAT TR HTRT BHT AT T g IR
w5 qr, W § et qmr & v ¥
fear & 1 7z ¥ == g afgd o
g Fwg f 124 7018 %o
wifs o afy ad fa2vr swofagt w1
& ag s afgy  sm AW A
45 FUT 9EHT @F § | g WiEE &
A2 WIT 2 vo 12 Wo A AT FT
Faslt woafordi F1 2 R & ) a7 2 %o
12 oio af1 sviwa w7 gremiszT &
# fazar sl w12 @ §

gt war & formaredt & art § FA
qMEAT E | AT TR i fowss ¥
art ¥ faee & w0 W faamd
F1 wawar agr § 1 9 3 favmaTeeaw
o formare wmfra fem 1 e oer oY
IHF 70 TOHT T A a2
B 1am ¥ o T Am o § afe
AN T W A B 9 9w
itE w0 § ) ag 2w & fAd o &Y
o ) gER qgi AT AT W& o
R gT W gw S g g A, o
FATT WErAT F fadvir F A o
U "dl A W7 G s T
qgrge A 7 gy £ 5 ogurdy Dy
ST ¥ 40 AT T TN A0 0 A
T e AR qaadta g § fa
20 TG B 41 AT AT FrEar ¥
wfew af & Wt g ga & 717 # fafraa
Y & 1 Furt O W AN ¥ W
o 20 AT A F FETA G avfzd

wur fawmamzan gk & ¥ w7 A
gt wfaad g &1 wriA firgard
# 41 ad a1 wgrar A4 ww g afea
qfEs & i wgr 7T | W I
ardy Iy guadta fraa F ax FTaw
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[ =g7ma faz)

23 ST AR A FATAT AT HAT
OTT T AT 20 T ZHT F ATTIARAT
& @1 39 & A W B 300 FOT we
¥ s a3 | wfer fpgeT § o
WY StEmr A T 39 F A e e
FIT 40 FOT B T FIF 1 TTEC
260 FUT To F faier Wi ¥4
T AT AVAT TME T @Gl AT
ST AT F oo 7% | farw
¥ @3 g fF 260 7917 %o 77 W
T X AT 124 FLT Ko HIWHAI,
ST A W } @ §, a7 aiaw gfe
¥ g & aed wewr aw @
¢ | e F1 wre A, ag oF G
AW 1 9 10 AT 38 AT A
& S G ATA AT & | ATH 17
WTE, 11 1% 29 & g9 g% a9 7T
& | S aw fgmama & fadh 3
A FT wET A & X o & wE
wTgar § & = w1 oF a7 2 fead
€ T, #7 ¥ % q7 fovarsd &
SEW AT AR 37 Wz B egaEa
®T T £ ITET & A 0 ToArw
wIfgd | S8 g FdEEEe gEe 2,
I AR fndw § wdr g 9%
sy # erer W g e
qF g 12 @IF SEer a9 w7
woy fw oufrar F 2w Fom
FECEW E, T AT T AR

el
o

gl qrEd &1 werew &, § ww
F fair 7  we7 wEAr AIEAr § oA
gHe Ao fZddt 33 & art ¥ famame
a6 & gz @z wgen g oww
s ®7 af@d | o dism T A
FAFT & AT H Fa@l | Foded H dIH-
wifeed == & 1 AT a7 dre ar Tl
af g § 1 F1 A ow ¥ T §
KT aFd, 3T K ¥ 20 97T G¥ A W
1900 ¥ darT 30 & |
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ot TEEE W d@fer O g
U ETAT G@F AE HT FH

ot g fag : ogw wER ¥ AW
2T fF 58 qvirT 1 wvan & I qiF
T ¥ 99 ¥ fear | AR g
T AT AT ' 9w gy o | fRe
WY 9rf 7oz 1l wgT TUT oFT A+
T AT 9T 7 @F HH § AwA w1
g @t 1 gafr § o graeliw 1w ¥
F2a § i a2 o iE 252 &, v o oA
AN TG TT AT AWATT | W A
¥ =g @ TH S W% ¥ orai W
AT &0 ST a9 J 99E 5 5t S
T @ Tt B fe A awn @
&1 AeEE AT & fmy o 9ed §
I E TATEAT A=B G E 1 =@H FL RSN
ez &1 gzl 9g avoe O &
RIS G EAT A0ZT | AT F qva
¥ ag wr & fF 2 fufera za wmmen
& B WA FAT & | o7 i T Agraw
fr 5= T4t femt & i we T
ME Y qefas T@aw §, wrerT 3 A
giferd Tam g, 77 x4 F o &1 fefaaw
= R W FIEEE q4T ARF #
qr fafer ez 7 g oafE, e
& {97 THAT 1 IW FIAT EF Ay
B

w7 X A CF gArT I A
g1 40 aunE f@z goow fee ¥
Fra™ wear anfyd wri A= & fiy
ot 5t #3 fav & g7l am
& fofer & o1 s geger f e
ag #T 9 4FT T 9T ) O§E avg
Ao H g AR Wi T2 1 o=
FRAFWT 2 wFa 7 St woar faf
¥ sl WA § ag S¥E wr gran =Sifed
IHY qvg & Agt Ar AT wrEa @
|t wyEt @ fofr & soT a7 iaw
Wl ZET ATEL 1
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9 & gatar A A ATIAFEFEE g4
¢ ag fafor & smar 7@ | w0 wEY
# & foftar & fa sv wgy & o
MY FANFISES HAT ATE W A
gt § 1 &% ¥ A drer av §riee
fram | afeT s T T, @i
AT a1 gAAsrIzE w41, fafar & s
AW A IW ¥ FHTQ agW FW AT
wrr ¢ agite fafor gy Fw
argT A feem 2 ) w39 & fan
Q¥ A1 a1 FANFIIET WA AR
diar § @ 99 F1 gH w=vE KT
arfgl | g7 & a1t # g4 9 54
fgd |

wal a% wreew fafor &1 @rey
R}, EETU AT WA ® gAHE wEEA
fafier gra g aifgg | wq & & g
T argar g s fefe foemgedr &
@ garT ofwdee gar 3 A A
wifgd | gat fw & g W ogwrn
ofgirz gt & 99 gw At A 99w
TEE GIHRE T FAIA 7 OIH RIEH &
w7 WA AT wfgy oWy e fe
STAOFT F7 F @T # | Ag femen @
W@ & | W g ¢ 6 60 TEEE
gt wEEl & W, wim e dw
wgaT & 5 66 TR W F @ &
AT | FETE AET WA 66 TGS A
@ @ F A FH 50 @ O W
T =Jnfeq | € ¥ 1 A W W@
50 TG aF W7 § HETA ST AT
wifer | 78 wgw & e g wfaw
aea A w7 fr wrf fnfan wefat
BT T ATt F oarey Aqrr ad #
% arar g f5 oo w fesgearn faiar
FHTT A OF AW 3T A0M2E WA
W€ fergearit ffrr wveft g o
WIES FT 78 TEZ TEE § I A
WHAT 1%, AME TE FFTAI HEAT HAET
W g1 a1 q@fers ¥ H g1, 99 w1 AT
ax & fro e ¥ owfe
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garr fafar ag7 safaa < 2
wirea wowre forfan & ofy g @
21 997 T orr faar fr ag owd o
ag, a9 fr gt 20 7 ga 7 =g IAfq
FT & | FTAT A7 ZW A, ATAT AA AW
¥, 9T &7 2w A A froqE A e
g WT W, oA §AAT ATHAT FC AT g
g § @1 b a8 fav faed
% &1 39 & faftm &1 vt aeat
A w1 g AT F AT, w@e,
frg @ @ @i 2 g
ATERT AT & 1

& % AW WX KE AT AR
fF fm o fefan foemad seqt &
uftiE fear 9| ®1 A wrE Trgesd
T e AE R ofiiE @ ¥ A
I A UTE IELFEH & oATHA
W TN AT IF IT H W
frar 1+ wa 3 & amea wrk WO AH
W@ | Wit JE @ ¥ 0y aw R
1fgw a1 6 34 & AF ors TREd
¥ A T 1T aE W ergired
FH WTFIL FT@AT AT T¢ QA g0
7g ot Aramaw wréark g § R frw
T &6 dF T B 3w fom o
Z, 99 97 W= @A Tl W7 g
fegem #t #rf TRt @ ww oA
A F A A @1 4 9% 0@ W frm
wrar =rfar

O W UF qA A4 A T g
AT ATEAT § | |9 AGATT T 9T F0
e aifyer 1T S & fafm & ary
uiiz gt w1 % 799 fm wgd
qEATT F 9q1 47 5 owTEM A A
FEME & T WET o Fo F WA
ror faT & 1 AT 7T ffam @@ we-
&t | afirar o gqwrer § e
#1 7. fafn # w0 & am o
a1 | wr forg qv7 & a0 1 AT o
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A F @AC ¥ OIAT ATE A AIA
sraay & fawra o &7 AW T TT &
FTU AT EW AT TR A | WY §A AT
Fulmg 1A At ARy @
At FigAr ¥ mfEema oA =
WA ar w4 92 g1 & 1 & A
# zm &1 gfmare e oafgr | oAz
A gwrdt afer A wrs fedw 3,
T4 FV A o IIEA AW AT avEEy
Y | ozw ¥ ars w09 war farw
AT N FAN § FU AL TEA | oWT
fegram & |WA 124 FUF WT T
TATA &7 AATA § 1 360 FLE THAT A
fafor @fma % aret gw 9 g9adiy
Y | ATRY AW ATA &, IF W1 RY
N FIA F0 qII IIEAT FAT FN
frmeara a7 AwEm

Shri A. V. Raghavan (Badagara):
Mr, Deputy-Speaker, Sir, there is a
state in this country which has been
neglected in toto by all the Minis-
tries, including the Ministry of Trans-
port, and that is the State of Kerala.
The story of the second shipyard
shall ever remain a monument of cal-
lous neglect by the Transport Minis-
try. We are now told that an agree-
ment has been signed with Mls
Mitsubishi Heavy Industries, a Japa-
nese firm, for conducting a basic sur-
vey of the site and preparation of a
preliminary design and detailed pro-
jevr report, the first essential steps in

the construction of the shipyard.
Why was this esential require-
ment delayed for s0 many
years? Today we are asked to

wait till the 30th April 1968 when the
report is expected to be ready. At
this rate, can anybody give a guaran-
tee that this project will be commls-
sioned during this century? If this
project was proposed in any other
State, this shipyard would have
started functioning long ago.

The programme of inter-State roads
and ronds of economic importance 1N
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the first two Plans provide, among
uther projects, for the West Coast
Road intended for improving road
communication facilities for the peo-
ple living in the coastal helt, alung
the West Coast. This road wag de-
signed 1o pass through the States of
Maharashtra, Mysore and Kerala.
While the entire portion of the road
in Maharashtra has been completed,
including all the major bridges. in
Kerala not even 50 per cent of the
bridges have been completed yet.
We do noi know when the remaining
bridges would be taken up by the
Government. As this is entirely a
central project, I do not know why
this work has been delayed for such
a long time,

The question of constructing bye-
pass roads and aproach reads is ano-
ther dismal story. This is a Cen-
trally-sponsored project and there cam
be no excuse for the delay in com-
pleting this road even during the
Third Plan period,

In Kerala a project to extend the
West Coast Canal from Badagara to
Mahe was undertaken during the
Second Plan. Inland water trans-
port ha: a vita] part to play in the
State of Kerala. The waterways in
Kerala connect several minor ports
and the major port of Cochin. Yet,
the progress made so far to construct
the Badagara-Mahe canal is far from
satisfactory.

Thery are exccllent possibilities for
developing Beypore in Kerala as am
all-weather port. 1# this work is
undertaken the congestion at Calicut
port will be relieved to a great extent,
Besides, the area from Calicut to
Beypore will get a flllip to start new

industries. The cost of transport of
tiles and timber will come down.
Will thiy project be undertaken at

least during the Fourth Plan period?
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The construction of a pier and
lighthouse at Badagara have not made
any appreciable progress, The pre-
paration of the design and approval
take undue delay. 1 would request
that those works may be completed
without any further delay.

1 would now like to focus the atten-
tion of the Ministry to the neglect
of tourism in Kerala. Kerala has
many tourist attractions and it proper
atlention is shown. 1 can assure you
that we can have 5 Switzerland in
the East. But  due to paucity of
funds and lack of proper publicity
and air facilities, it has not been
patronised by foreigners. If proper-
1y developed, it has tremendous pos-
sibilitics. As yet,  in Kerala the
Department of Tourism has not intro-
duced regular sight-seeing  tours.
Can it be that home tourists are
Yacking in  Kerala. Daily  tourist
«wcoaches from district headquarters to
importunt tourist centres are bound
to be popular To begin with, they
may be operated on all holidays.

1 find from the Report that the
Tourist Depariment propose to impoTt
fifty air-conditioned cars to provide
better facilities to overseas tourists.
“The Report further says that the
Indian Tourist Transpory Undertaking
will operate tourist taxis in Delhi.
Bombay, Calcutta and Madras and, if
considered necessary, in certain nther
cities such as Agra, Jaipur, Auranga-
bad etc. Why, Sir, is this omission
of Trivandrum, -Bangalore and other
important South Indian citles? These
Dodge-Cornado  air-conditioned cars
should be operated in all the Stales.

The development of transport co-
operatives has not made any head-
way. The provision In the Motor
Vehicles Act in the matter of grant-
ing licences has to pe amended to
encourage the co-operative sector in
the transport industry. There ic g
proviso ;. the Motor vehicles Act
which =ays that, other thing: being
«qual. preference shall be given 1c
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co-operative transport societies. But
how can a newly fromed co-operative
society complete with established
private operators? Existing operators
have many gqualifications to gel pre-
ference over newly-started co-opera-
tive sorieties. They have cxperience,
finance and many other qualifications
whirh & newly-formed co-operative
spciety can  never possess initially.
Hence, suitable amendment has to be
made Lo {the Motor Vehicles Act to
encourage co-operative transport so-
cieties to play their vital role assign-
ed to them in the Plan.
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In conclusion, | must speak out my
heart on behall of the unfortunate
people of Kerala who have neither o
representative government nor a res-
ponsible Cabinet Minister in the Gow-
ernmeyy of India. Therefore, it is up
to you io act on behalr of the people
of Kerala. You are there for the
people and_ therefore, your respon-
sihility is great. I, therefore request
vou to consider the problems of
Kerala sympathetically and to do the
needf ]

" Dr. Sarofini Mahishi (Dharwar
North): Sir, the Ministry or Trans-
port embraces many @n important
activity in the country hesides trans
port itself. 1 would like to dwell
upon the particular aspect of the
Depuartment of Tourism handled by
this particular Ministry,

India is g country consisting of
very beautiful, natural, picturesque
spots of beauty throughout the coun-
try as also places of historical signi-
ficnnce. The Minister has taken a lot
of interest and has displayed great
enthusiasm &lso in the activities spe-
vially with  reference  to tourism.
But with the interest taken, enthusiasm
displayed money invested and the
time taken, T wish we had got specta-
cular progress in the Department of
Tourism. Buy to our misfortune we
are not able to find that and | wouid
like to hring tn the notice of the hon
Minister » few points which. T conmi-
der. have to be brought to the notice
of the Mintstry for proprr correction.
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The Depariment of Tourism in other
countries in the cast, Egypt, Lebanon,
Japan and su.h other countrivs we
find has boosted up tourists py 200 to
300 per cent, but in our country, as
compared 10 the figures for 1963, we

find t' 2t they is hidly a rise of 12
percen.. Ao gf e faet that
there - o i or physical limi-

tations fur his parocular thing, the
rise iz only to the extent of 12 per
cent and that also is not reflected in
the foreign exchange returns. ] wish
thut foreign exchange had risen
simullancously to the extent tourism
has risen in this country,

Ag my hon. friend in the Opposi-
tion just now mentioned, orders have
been placed for 50  air-conditioned
cars to give better facilities to the
overseas tourists in this country. The
exient of amount invesled in adver-
tisements in America has risen from
Rs. 5 lakhs to Rs. 20 lakhs and the
expenditure incurred by the Depart-
ment of Tourism i. to e wane ol
Rs. 2 crores of which 50 per cent
is in foreign exchange including, of
course, the expenditure on foreign
offices, tours, trips and such other
things. In spite of all these things,
the Department of Tourism which
brought in foreign exchange and
which stood fifth in the list of items
that brought in foreign exchange to
the country has gone down to the
ninth place whereas cashew nuts,
leather goods and other things have
shot up in bringing foreign exchange
to our country. 1 appreciaty and
congratulate the performance of the
Commerce Ministry in that regard;
but, at the same time 1 would have
been happy if 1 were given an op-
portunity to congratulate the perfor-
mance of the Department of Tourism
also which could have brought in
greater amount of foreign exchange.
1 do not know whether this has come
to the notice of the Minister of
Transnort. Anvway. T wish that bet-
ter attention had been pald towards
this particular thing
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The Report mentions that hotel

capacit, in this country has arisen in
the previous year only by 130 rooms.
What « sorrowful picture it is? In
such g wvast country when we find
daily in the daily papers advertise-
ments for construction  and opening
of new luxury, de lure hotels, which
of course ought to have materialised,
we find that the capacity has arisen
only by a very small extent. This
work of construction has been en-
trusicd, I do not know, {0 how many
ugencies. The Works and Heusing
Ministry, the PWD, is also intercsted
in it; the Hotel Corporation s inte-
rested in it. I one thing is entrust-
ed to one ageney, that zgency can
be held responsible and the respon-
sibility can be fixed; but if it is en-
trusted to & number of hands, it will
be very difficult to see that things
materialise.

W. find that a new corporationm,.
eoll- 1 the Hotel Corporation, has
'weo.. formed. Ag my hon. friend in
the Opposition pointed out, 1 do not
know which hands the work of hand-
ling this particular corporation is
going to be entrusted to. It is not a
matter for amateurs to handle this
thing. We wish that the services of
experienced hands in the department,
who have put in yvears of service,
will be utilised in this department,

1 would like to recall the state-
ment made by the Minister on the
floor of this House on the 24th March
last year saying that there are tenur-
es fixed for certain officers in the
Department of Tourism. but the same
thing was put in a different way om
the 22nd December last year, name-
ly, that there is no particular tenure
for an office in the Department of
Tourism 1 do not know whether T
am capable of grasping the consis-
teney between the two thines  Any-
way 1 wish that the valuable ser-
vices of experienced people in this
fleld, people who have put in service
abroad also. will be made use of.
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=« Any favourilism or partiality will
not be gn assel to tourism and to the
development of tourism.

Op this occusion [ would iike
bring to the notice of tne hon. Minis-
ter—it may be a nicre coincieluce—
uat the top four oflicials in the De-
purtment of Touiism come from one
and the same State; the six heads
of oflices o, tourism abroad out of
ning oftices abroad  also come irom
the same State from whuch these four
officials comu. It may be a mere
coincidence also, but 1 am bringing
it to the wnotice of the Minister ot
Transport. If it is a mutter o] send-
ing any delcgation wabroad, say fto
Korea for the PATA (Pacitic Areu
Travel Association) Conference, it is
again the four officers coming from
this very Stale who are sent abroad
in spite of the fact that officers who
go abroad and attend the conference
are required to come back and offer
their services for organising such
conterences and also help in boosting
up tourism in this country. These
things are to be properly looked into
by the hon, Minister,

Now | come to the soaring prices
charged by hotels which may not be
a very encouraging factor for tourism,
In spite of the regulatory conditions
imposed by the Department of Tou-
rism, namely, that any hotel which
has received any aid—moral, mate-
rial, financial, whatever sort of aid—
must abide by the regulatory condi-
tions; but in spite of that. we see
that a hotel that is going to be sche-
duled an¢ inaugurated has put in
very fabulous charges, exorbitant
rates, to the tune of Rs. 50 to Rs. 70
for American style and more than
that for the western style excluding
the other things. These are onjy for
accommodation. T do not know why,
having evidence in the Ashoka Hotel
itself that these cannot be more than
that and in spite of the fact that the
cost of construction of rooms and
other things is not more than what
we find in the Ashoka Hotel, these
should rise to such an extent.
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The number of western style hotels
which are very popular among t.u-
Tisls is very much les; in our countsy,
The number of hotwls into which he
Hotel Classuication Commitice went
and classified these is only 180 or so
out of which haidly seven hotelg arc
five-star howly and  only one is «
de lure hotel.  With meagre facili-
ties available in our country, only
beciuse the demand is great and the
supply is less, can we fleece the tou-

rists wnd charge such exorbitant
rates?

Last year when the  Price Fase
Resistunce Movement was on the

Prime Minister appointed a Restou-
rant Pricing Committee. The Minis-
ter has not referred to this Pricing
Committee in the Annual Report;
not & single word has been wrilten
about it. 1 wish that some repoit
would come from this Ministry as it
is a body constituted under the gui-
dance of the Prime Minister. I hope,
some report will come from that
committee,

In order to classify hotels 1 this
country so as to give beiter facilities
to tourists, a special commiltes call-
cd the Hotel Classification Committe:
was appoined. In his answer to
Question No. 464 on the 16th March,
lust month, the hon, Minister was
pleased to say that the Hotel Com-
mittee incurred an  expenditure of
more than Rs. 1,09,000, toured round
the whole country, took more than a
year and prepared the report. This
report is not presented to the House.
The report ought to have been pre-
sented along with the Resolution of
the Government and some thing
ought to have been implemented also
The Minister was pleased {n sav that
the recommendations were accepted
by the Government, in toto. 1 do
not understand as to what is meant
by the words ‘in toto' whether any
specific  recommendations  wery ac-
repted by the Ministry and if so to
what extent they have becn imple-
mented, Even if the Committee had
gone beyond ite terms of reference
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wr even if those rccommendations come to  light.  Things which

also have been accepted, then of
course, it 1s in the interest o hoted
trade in thig country. Now, 1 would
I'ke 1o compare the recommendation
madee by the Jha Commiitee wineh
were implemented withine a fortnight
c¢ven though that commiliee had gone
beyend the t.rms of reference be-
rause 1 was in the interest of tae
hotel truge in this country. There
fore they were mplemented. But
anyway, m this case also, I wish that
Government would have placed this
parcticular report of the Commitles

14 hrs,

Shri Raj Bahadur: The report of
the committee headed by Diwan Cha-
man Lal was presented and all the
action that we took on that report
also was presented (o the House. 1
think the hon. Lady Member is re-
ferring 1o tne actual classification of
hotels which we did not think wa-
advisable on  our  part to place
-on the Table of the House,

Dr. Sarojinl Mahishi: I would like
you to reply when you reply to the

-discussion. Please do not take away
my time.

Mr. Deputy-Speaker: The hon.
Member's time is up,

Dr. Sarojini Mahishi: Just five

more minutes, Sir. 1 was referring
v the Hotel Classification Committee,
Sir. That report is very important.
un which the hotel trade wus aiso
represented and thay is wvery impor-
tant from the point of view of the
tourists and also the hotel trade in
this country a: we are trying to
beost up tourism in this country.

Shrl Basappa (Tiptur): They are
having a Reviewing Committee also.

Dr. Sarojini Mahishi: Things which
ought not to have come to light, like.
for example, the CBI report. have

sught to have come to licht have not
vome to light. In this annual report
ihere 15 referepee to this particular
revicwing  committee,  which, of
Cturse, 1S not very essentiul, accovd-
g to us. 1 hope the House will
appreciate this  point  and will be
favoured with this report of the Hotel
Classification Committee also,

I would hke to say a
few  words regarding the National
Highways in my State. The Minis=
try of Transport crbraces many a
development activity  and 1 cannol
speak on all the things, but this parti-
cular point, 1 wish to refer to. The
hon. Ministe  for Transport was kind
envugh to go o the South and inspect
certain places and sep wvarious spots
especially on the West-Coast Road and
the other roads, ore-cnrrying roads in
the Mysore State with reference o
which the Government submitted an
abstract of Rs. 557 crores sometime
earlier. The gstimate of the Wesl
Coast Road conne:ting Bombay with
Kanyakumari was without taking in-
to consideration the Kumta-Balaguli
Section and the improvement to the
same road and also widening of this
particular road with 38 formation
and 22" B.T. Carriageway. That has
now been included in the revised csti-
mate. And the hon. Minister was
pleased to this partic:

revision in the estimates also. [ hope
that the technical sanction and neces-
sary financial sanction will be expe-
dited so that the work shall be taken
up and be in progress. This West
Coast Road  which  is connecting
Bombay with Kanvakumari is very
important. It goes via Goa, Karwar,
Mangalore, Cochin and such other
ports which are very important and
this widening work should be taken
up immediatelv especially ‘because
that connects important ports also.

1 would refer to two more points
and then conclude. The ore carrying
roads in Mysore State fetch good
amount of foreign exchange and they
should be immediately attended to.

Now, Sir
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With reference to Banasandra-Has-
san-Mangalore line, where the forma-
tion recommended js 36' and 22" B.T.
Carriageway, the proposal has been
submitted; and the Ministry, i hope,
will appreciate the need for this
work. It runs through a very big
forest and s in an gres of hEavy
rainfall, Therefore, there is neces-
sity for the widening of this road. I
hope the Hon  Minister will appre-
cialy this very well.

The other wne s the Talaguppa-
Hannavar Road. An abstract of esti-
mate for the formation of the double
carTiageway was also presented,
Even of the Minister is not iaclined
to accept the double carriage lane I
hope he will try 1o expedite the work
of the single carriage June for carry-
ing ore. I trust he will try 1o get the
consent of the Finance Ministry and
expedite the same,

Then 1 would like to refer o the
National Highway, No. 4 which is
declared as a highway of strategic
importane. 1 am referring to  the
diversion of this No. 4 Nationa] High-
way with these diversions at Greater
Bangalore. Kolar, Greater  Hubli-
Dhrawar and Greater Belgaum. This
also must be immediately attended
to. This i  very mportant road. |
am not taking the time of the House.
As it is a very important road and
is of national, strategic importance 1
am referring to this particular point.

There is one more point which 1
would like to mention, and that is
about the Road Research  Station
which was promised to us. 1 think.
T am using a strong word. This was
communicated by the Planning Com-
mission in a letter to the State Gov-
ernments and also to the Central
Government, that 3 Road Research
Station should be set up in Mysore
State for the proper utilization of
the materials available for use for
the widening of the road. That has
not materialised. 1 hope the hon.
Minister will take al} these things
into consideration and will be kind
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enough to give immediate technical
uj oval and also see that financial

approval is obtained immediately.

Shri J. N. Ilazarika (Dibrugarh):
I congratulate the Minister for his
tuking up certain schemes in the re-
cent years for the development of the
transport syslem in this  country,
part:cularly in the easltern region.
Sir, sometime back, one of my pre-
decessors, Shri Gupta said that he
could not appreciate  the Govern-
ment's decision to  purchase equity
shares in respect of the Rinver Steam
Navigation Company, but 1 thinx,
Sir, he is wrong. Il is now proper
time for toe Goverumenl thuy they
have come forward with the scheme
at least to purchase the equity shares
from that company,

The history of the tompuny shows
that although they gare foreign-
managed and somctimes managed
well yel sometimes they failed mise-
rably. During the paslt trouble from
the north, when there was u strike
in Pakistan py the rrew members
there was a  great trouble in the
State of Assam in  respecli of sup-
plies. Actually the State suffered
quite & lot on account of thay strike.
The management failed at thapy time
to come up with proper s hemes in
order to stop this strike. Therefure,
Sir, half nationalisatiorn by purchas-
ing equily shareg it 5 welcome ges-
ture for which this Government has
come forward in the intrrest of trans-
port,

In this company most of the per-
sonne] are Pakistanis: steps ghould
therefore be taken to nationalise or

Indianise the crew members. Where
their number is  very laTgge, where
they conmtro]l ships =t all  places.

wherever they are, whether in India
or Pakistan, they go on strike when-
ever  they like. Therefore, steps
should be taken to Indianisze the per-
sonnel as soon as possible because
we cannot depend wupon them cent
per cent at least at the time of
emergency. If there 's any trouble
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between India and Pakistan 1 am
sure, ithe ships plying at thut time
in IPuikistan probably wor't be able
to o out. Therefore, this aspect
of th* yu..i.on should be remember-
ed by our Government, and steps
should be taken lo sce that nationa-
lisation of t company itsely is tak-
ing place as svon as possible. This
Ministiy  has  constituled several
transport bodies  like Central Road
Transport  Corporativn, Inter-State
Transport Commission Ganga-Brah-
mapuira Transport Board etc. These
are very welcome measures which
have been taken jn the interest of
the transport industry in our country.
Particularly, Sir, this has been felt
by Assam, Bengal are North Bihar.
The activities of these organisations
on the roads are very much felt by
the people and particularly at the
time when the couniry nceded most
these kinds of transport facilities.
The Ministry came forward and pur-
chased the fleet of vehicles and start-
ed plying it between Calcutta and
Assam. This will solve the transport
problem of Assam and the rest of
India,

1 also thank the Minister for the
new project for which they have

scnt proposals—to have the inland
transport system exfended between
Brahmaputra and the Gunges. The

connection of Brahmaoutrs and the
Ganges should be done as early as

posxible. Whatever the hurdle,
financial or otherwise, is there should
be got over. These two Tivers

should be connected so that we can
have a very well-knit river transport
aystem in our country,

1 ‘hunk 11e hon. Minister who has
shone, omyg grace to have certain
river ports developed in Assam. Qur
friends have spoken for the develop-
ment of big ports like Knndla, Haldia
and &ll those things. T am talking
of the development of small ports on
tha! isolated river Brahmaputra. He
has developed two ports, one is Jogi-
gopu and the other i: Pandu, for
which he has made some provisions
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He has prepared projecls and I think
the development of port system in
Assam will be complete if he deve-
lops another half a dozen ports on
the Brahamaputra rever. He has
made a provision in the budget for a
dredger-cum-launch pool, This pro-
vision hag nmot been utilised, as the
Report says during the last year or
sa. I think this provision should
have been utilised where exactly this
should have been utilised. This
should have been utilised on the
development of Brahamaputra river
The last port of Brahamaputra water
svitern is Dibrugarh which has been
closed since the last earthquake in
1950. Since then the Dibrugarh port
has not been used at all. Therefore,
this dredger should have been used
properly there.

Moreover, not only Brahmaputra
river but small tributaries also
should be used for navigational pur-
pose. There was a multi-purpose
project adumbrated by the Govern-
ment of Assam and later on probably
the Irrigation and Power Ministry
rejected it on some grounds which T
do not know, There was a proposal
for the navigation of the Buri-Dihing
river. That has two important places,
one is Naharkotiva where there is an
oil field ond the other is Margherita
where coal is produced. It the Buri-
Dihing river is developed for navi-
gation purpose, it will be very useful
for the oil industry a¢ well as the
coa] industry. T request the hon,
Minister, while he is taking special
interest in the river transport sys-
tem in Assam, thait he should also
bear in mind that small rivere are
dredged and they are made naviga-
ble so that industries of national
importance are gziven facilities for
river transport. Ewen larsze quant’-
ties of tea can come from those areas
by river transport if the river trans-
port facilities are given.

Then, T would request him to start
a shipyard in Assam also. A shipvard
in Assam, in a small way. will be
very useful for the purpose of deve-
loping small shipping industr, and
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river navigation perause in times of
emergency we cannot depend upon
the privilege which is, at present,
given to wus for river facilities
through  Pakisian. Thercfore, a
shipyard, in a small way, in Assam
will be of national importance,

I very much thank the Minister for
the steps he has taken particularly
in the Assam region. But I could
not appreciate his work with regard
to roads development. | um speak-
ing about upper Assam region which
Is particularly bad.  Since the last
two or three years the ivads have
beiome so bad that sometimes it i<
difficult for vehicles to cosx througa.
These are national highways. Money
is not granted in time. If you go to
the engineers they say that Assan:
Government have not pussed orders
for financia] sanction or administra-
tive sanction. Then, if you go further
to the S‘ate Government, they say that
the Central Government hag not given
the approval and, therefore, itis being
delayed. For the last twp or three
years, some roads have not been
touched for repair work for want of
money. They gsay that the Central
Government hgs not sanctioned the
money. This is really a very deplor-
ahle condition.

Apain, if we complain to the Gov-
ernment of Assam for not developing
the roads and for not improving the
road conditions, they say, there is no
tractor available. When the emer-
gency arose, all the tractors of indi-
grnous origin were freezed for  the
purpose of defence and also road rol-
lers were not available for civi] pur-
poses. Some brok-n and out-of-date
road rollers wereg requisitioned for
Assam and they were not of any

use, Therefore, the road svsiem
in  Assam s w much suffer-
ing. Not only the national high-

wavs but alss the State roads are not
being properly looked into,  In the cir-
cum tences, 1 request the Minitter to
see thal sanctions are made ag timely
as pussible and that he should also
make @ good allucation for the State
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Government from the Central Road
Fund besides giving grants for natio-
nal highways in Assam.
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TV TAWT TMEIUHIN KT AT | W 9T
WeT A aIvd f& oelmwTw A
SATUT AT AT EWT | GAT TFT 25 TIE
97 HEY ST § 1 SF AvEey
g ag @@ & & @ " oA
wferr ot & famw g 12 37w s
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wet TFrawor §1 S g, v TNt
¥ iy T Y 9 Aify § e
oyt afed | w1 sroragd fe
gt gt T e & O 7 agt
agt Ay ¥ ar v F

oft wo mro Wl : (wet) ;T
wa wERw, ¥ wrver @rd e
K TH ALY F1 AV IoTAT ATgAr
i 1 W ey & wg e o aw W
woere & fasrs ¥ ¢ oA @ W
TG AT A TN FTFTAT L |
# wgn Jgan g e Tsilawr & g
R A0 A OF T @A § ) A
vzt ¥ o wogd # A dwAr A
9T & a9y § I Ferw
wwx &, Gt feafr & st =7 1 T
W ¥ A 3reaT @ § a1 ag wwww
MM N rE I aw
AT we &1 e faerar S o

TN WHT : 47 a7 #rf sqwey
1 997 A4 IHATY

ot wy : wrw wg ay § fe e g
¥ Tefrwrer w7y ¥ forar ot v
war Y fm g Ay ot Hgm s
W TW F AT H A O AT 3
T | A Ngr Tefrawr gar § gt
gt q AE o G & ew oy
wet 9T TfEwon Ad gw ¢ awy v
T W e 9x STgAE ade

woet & 1 v Ared & wwwen g fe e

w0 & 7 Aw aff ¥ 1 el
FTt & fay A9 & 9 g A AR
wTa% qA A W T T g §
I8 dar ARy | asfgwre € fay
Ry w7 ¥ dur Ao § e ww #
wre &ar 4t & | e & arg A
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W 74t oY argde & e /Y gE W
St gwEr S T & Ay A gy i i
e A A Wl | o ane @
& A wEw 2T ERm ) yafa Seac
#ier ot are A1 Tt 2 & -
w0 A JY Afr @ 3w w1 ww 0 o
= afgd

Wk aw Avw gride & famie
# AT wrEt & 1 Ed At § oft qdy
wrE sofer A £ & ) 9g® gwE a1
e fiw & A gt A W AT 14
AT A & AT EL D | RE AT ATE
HTYHT 4T+ #41 AR A0 F, O W WA
# i wrar | & 5w wx w1 o vty
T T WEIET #1 o wraied &
g § f& woromat G 97 e
aft & e A o g A A g
oft & agi E 1908 ¥ g e T
o7 | IEE M ot aew FTaf g AW
A T Ty £ A WIS WS O A%
s o e b ) Al & O Ay
wrr o X ¥ 1 0% gEn faw fman
T i o § A e wfve
7€ 1 3% ATHT A 2 %o T ferm v
a | ag @ dwg AR A T
78 97 a9 & Hew o e wmow
| 915 T A% g7 & T 952 UH
s Hww 73 e ¥ AT R Wiy A
FRTT AT AW T G & |G AT
¥ ®YE HA A 713 a7 wfzart A
7 &1 & g g f e aw far
T wifgwr | o far w dm
ot fet § 1 g7 o Ay E oA
wrt gifzard 7 71 9 A7 AT ==
aresft 5T A AT AT |77 TAET AAAA
w1 g A w1 & 7 fred A oft
*g1 o1 W7 ¥H & i w2 g e ade
aft av g aw frdes ¥ fair ot agy

e #
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wa & zfow & wwer & 77 A
S g 1 f tmr g fEozfow d
ST THT AT T WIAT ] 1 BT 1962-
63 ¥ 9. 62 LT 9T AT 1963~
64 HaMaT 20 FIE W =X
@ 196465 F 7 a% & 10 FUT
%o AT Y | BF FIIF H 1 I & 70
g1 o g f& zfoer Sfes w97
FOTT WY STTHT 87 T SATAT £
~dt wEEm A grId H AL R wET g
fr zfiee §fww agar € =fid o 3l
FAS AW T wFA T TS AG G0 0
&I ¥ 2 FET L, T2 G wH A
ET | AF FTH AT FLA A EATL 0 AT
vixifmgualeman e 1 a% fAg
g e w1 fmir iy a1
% T wEA ¢ Atfa @ ® e ww R
T §1 I8E 97 wg famr w73 &
FIGTH 4T 78 §, a1 F02T a7
§ o fof e & T & e,
FHA, WITROA, T P XA A
AT SPUTYRY WAGT § | Aa W §F &
art F YR W A A FwEy §
a1 1 waw fag ST FEEwa .
FqTer 350 9 § WY wrgA g e fgeea
AT TYHY A §IEH TATA FT 39T 37 AT
%1 a8 ot g A § farad dar avanz
g1 &1 Fan walrRr A v & agr
oy itk IR
7 1 €| FT9 &1 F % & | fFA g
FIT e #1 fawEra A & ) ag awed
# fir swrdre 1 S faeest wvwt § 2
£F T FT AT qFAT ¢ 1 §FF foAd avi
frat & wgy & F Y SR Fra TV WY
T FET WA § AE I AFT &

WMo WMo wlo W (FIYT) © Fod¥
F feg @ o @ E
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@ W ogR e wEma

TR AR A AN § A g ag ¥
o 1 OFF @i qfzar 9 &3 w0

& i Fr 3 % @ 9T w7 sq1q
WIRAT FLT AEAT 7 1 qFT I LA
¥12 & faar &5 W1 qraraa F1 amaT
afig s ags a gz A ¥
foay oft & 7wy & T W IEE L TAR
fad &r§ sqa=ar T8 &1 91 @
qeat gare 91 fore ard & e gaw
e froF faE g Afrr o9 % qow
sEn & a3 go 7@ faor mr &
7z fa & %z an A f g% TR
# e fear s afew 9w ¥ qar
Ffarga® goadi ) & SraaT g
gfd =& fad o 4 & fean
¥ zfemw 1 aw = fom,
GA TFEAA HAA FT W 2w,
afF A wrdror e & S s Ao &y
WATH & JIH H ford at @ 9us Ay
ury & &y fear ) 3w A glaar ¥ fady
wY ¥ wE g gwmaE §agy

foeqr

WF AR gH AT AW AT AW
AW F TR Fg Y&
arq &1 fagan o ot g & gan Jman
¢ sw ¥ F 15 afowa ww F farw
¥ g s ¥ A & wiA fo &
FOT AT R | ¥A F AT F A A @
fem & | w7 & g| fammrass -
w1 oF fraord & 3w "R T
foew g 1 frg e & ar ® oA
WY {UAT TWE Q0 AR FT O g
et ¥ g A AT AR A W99 Y
§ s oy oF favar? FeA § a0 @
g @ W RN AST @
frad @ g @ wEw g fw
% a1 feafafn gz fafae
A = 1-2-1965 A% wwl g
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M | I FTEA QI W I FAT
CEIGE IR R AR Ul Cif e o
@ F1 fafor e dfrgar v e aF9
197597 1980 TF Tg FEI &Y TIIT |

Ht e g & fofer & ame ¥
T/ )

MR A gt A At F 39 ¥ qeAr
& g Fg Y Y AfeT gwam d fag
agi fnfar w51 & 1 wgi fafar o &b
2 0 g & 3w AT & A
fear o

# o WA ommar 0 M
agi ¥ geear Wt o ¥ sEwn
TxOTE N W M a1 4 ;g
e M Hfed § & Ay
wrw 9w § e wmaw a1 e &
JUTR F G A; AT g @ F AR
@ 7 fE o & g ¥, o fs a
MR R g
L

a1 wree F g forearE qm A
TR F A g e oww oW a
AT AT | T AT W wAT Ay o
TN § A A 99 T | 9w A
I & wn i foey Foet ot it
7 aAsA 99 w8, W TR 8

1965 ¥ wraa |

I AT |TT AT AT FY
o

st W AT e B owwTE wO
A

oz derwat § oo wga §
w19 7§ Ziteew & fow s, o e,
Foa WATT WIfE =W AT e AN
wr T § ) e w3 fr v
i feet qu e § o fe st
201(Ai) LSD—6.
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% foam = fawfam adt frar omar
FAR MW & i ar 7 & ferrt mRvET
FT qgT ASOT WG | Wiy oY age
werrgt eqrw & few agt & vy avaman
FY sraeqy 1 § 1 agi I & faw g
IEAFT sgAEqT A & K A ow A
arET ¥ WY ATA FY ¥, A IW A qOT
fir war gt om & Fir ATk ST Y
ey &, 4w ALY, AT I A w0
fF ¥ qr s WA & A omem
AT AT % S sEeT 7 g &
WO AT agt A€ AT owEE A
ug feafa wig 1 & 1 g § @
¥ wfafom wit st qor agergt |
g1 S wr fedaw wr wifgg o
@l WA A ¥ fag gar g A
ey wGT wifgT 1 wWifE R
fazy awft @ qEe Al W

T WA & ag & grdqr w@r
s wim & & fawr o e
Zfor Fox #1 daww &%

Shri Maniyangadan (Kottayam):
Mr. Deputy-Speaker, I rise to gsupport
the Demands for Grants of thig Min-
istry. Though there are various
short-falls to be mentioned, In
my opinion the Ministry has done a
lot of good work for the development
of transport in the country.

Coming 1o major ports reference
was made to the recent reports of the
Estimates Committee. I do not want
to go into that, but it is disheartening
to see that the progress made for the
developmeny of these ports is not
satisfactory. 1 may make  special
mention of Cochin port. This is the
only major port in the State of Kerala,
and one of the best natural harbours
in the South, perhaps in the whole of
Asia. Regarding the Cochin port I
feel that sinccre efforts are not made
by the Government to develop it.
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The Cochin port ig now administer-
ed under the Major Ports Act, and
the facilities that are required there,
especially in view of the industrial
development of that State, the start-
ing of the oil refinery and also the
proposed ship yard, assume very great
importance. The additional facilities
required include the provision of ad-
ditional docks, mooring hoals, fast
pilot launch, better harbour lighting,
fumigation facilitles, etc. Another
thing that is necessary is the construc-
tion of additional berths which could
sccommodate super-tankers and other
big and deep draft vessels used for
the carriage of bulk cargo. The en-
trance channel ag well ag the turning
basin also have to be deepened and
widened. If these things are done,
the Cochin port will be of greai use
to the State and alst to the natlon. 1
request that the Government will
take note of these facts and do the
necegsary things for the development
of this port.

Coming to minor and intermediate
ports, the Third Plan period has not
Yeen a satisfactory one, Schemes in-
tluded in the Third Plan as per the
recommendations of the Intermediate
Ports Development Committee are
not being properly executed. In the
State sector itself, during the Third
Plan  period, schemes costing
Rs, 843.78 lakhs have been included,
but up till now the amount spent is
only Rs. 23672 lakhs. This is really
miserable. As regards the State of
Kerala, regarding minor ports  of
the total amount allotted, namely
Ra. 155.65 lakhs only Rs. 36.14 lakhs
have been spent so far. I do not know
why such thrift is shown in the mat-
ter of development of these ports. I
do not want to go into each port.
There {s a  proposal now  pending
before the Government regarding the
Neendakara lighterage port. The
estimates have been submitted long
ago, but hitherto the sanction has not
Been accorded. T request that the
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sanction may be given as early as
possible,

Regarding the shipbuilding yard,
several Members have referred to
that, the second shipbuilding yard at
Cochin. It has become so0 scandal-
ous. It was started in the Second
Plan, I mean it was included in the
Second Plan. What has happened to
that up till now? The report of the
Ministry gays—I think it wag refer-
red to by somebody....

Shri Bade: The Congress Party has

made capital out of it during the
elections.

Shri Raj Bahadur: Rightly.

Shri Maniyangadan: During the
recent two or three elections, the
Congress Party was in  fact handi-

capped by this Cochin shipyard. My

friend says that we were making
capital out of it.
Ay regards thig Cochin  shipyard

the report says that the State Gov-
ernment has done all that it should
do. They have acquired the land
and other works are being done by
the State Government. As regards
the Central Government “an agree-
ment has been signed with Messrs
Mitsubishi Heavy Industries, Japan
on 1-2.65 for conducting a basic sur-
vey of the site and preparation of a
preliminary design and detailed Pro-
jecy report, the first essential steps
in the construction of a shipyard.”
And this report is expected by the
30th April, 1888 that is by the end
of the Third Plan. So, in respect of
a project which was included in the
Second Plan., what is going to hap-
pen by the end of the Third Plan is
that a report is expected, and that
report, according to the Government,
is “the first essential step in the
construction of a  shipyard”. God
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alone knows when this shipyard will
come into being! I believe certain
mccessary steps would be taken to
expedite this. I am not speaking as
a Member from Kerala. This is of
national importance; several Mem-
bers from the Opposition and  also
from this side have spoken about the
shipbuilding yard, and I believe
Government will take the matter
more seriously and do whatever is
possible to expedite this shipbuilding
yard. As [ submitted earlier, it has
become so scandalous. Wherever you
o, especially in the State of Kerala,
everybody asks “what has happened
to this second  shipbuilding yard?”
Now certain preliminary works are
expected to be started soon as per an
agreement entered into with  that
company and the rrport j=  expected
by the end, or on the last day, of the
Third Five Year Plan. What is going
to happen in the Fourth Plan. no-
body knows.

Another point which is of greai im-
portance as regards Keralg is inland
navigation. 1 am speaking mostly
about things relating to Kerala for
this reason also that there is at pre-
sent no elected State Government
there and the Centre is  responsible
for executing the works falling
within the State sector also—and also
things to be done by the Centre.
Kerala State among all the States in
India is placed in a very favourable
position in regard to inland water

transport.
The total length of navigable
routes in the Statey is 1,885 K.M.

ie. about 20% of the inland water-
ways in the whole of India. There
are bottlenecks facing the States
waterways. The renovation of the
west coast canal which was referred
%o by someone is a  very important
thing.

According to the traMic survey on
inland navigation conducted in 19058
by the Inland Water Transport Com-
mittee at the instance of the Gov-
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ernment of India, they suggested a
capital investment of Rs. 49 crores.
Only a very very small portion of
that has been spent for the works. [
suggest that that report may be taken

serious note of and all the major
items of work may be done. 1 re-
quest the Government to take up
Badagara Valapatnam Canal, im-

provements to the Wost Coast Canal
and some other canals that are of im-
portance there now.

Regarding the road transport in the
State, I only want to mention about
the National Highway No, 47, It is not
yet fully developed. In the Kerala
Sector, there are serious bottlenecks
in the form of weak bridges and also
narrow winding stretehes.
of course  the bridge at
Necdakara has been taken up. There
are two other bridges which are very
aold and weak; at Chalakudi and
Puthukad. As regards the narrow
winding stretches, T may mention
that a portion from Arur to Welling-
ton island requires to be improved.
Then some other bridges also have
to be improved.
hon.

Mr, Deputy-Speaker: The

Member's time is up.

Shri Maniyangadan: Regarding the
West Coast Road, part of Bombay-
Cape Comerin Road was mentioned.
This is a very Iimportant road.
The portion Challssery—Cannanore
portion of this road has 10 be widened
to serve as 8 dual-ling carriage way.
My submission is that this West
Coast Road is an important road and
that has to be converted into 5 Natio-

nal Highway.

ot gew wx W@ (ZAH)
# 0% saEET 1 T FITAT WA
£ sm ¥ W oawmw wrw AR
£

Deputy -Speaker: Have you
ﬂnuhed’ The quorug has been chal-
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[{Mr. Deputy-Speaker]

lenged. The bell is being rung. Now
there is quorum. The hon, Member
may continue now,

Shri Maniyangadan: Coming to the
question of tourism since my tkme is
very short, I do not want to go into
every detail about the importance of
tourism etc. This is very well re-
alised by the Government and the hon.
Minister is very enthusiastic about
that. Kerala excels in scenic beauty
ang It atiracts several tourists, I
only want to make & mentlon about
a few places of tourist importance
in Kerala viz., Tekkadi-Edapalayam,
Kovalam and Bolghatty. There are
no adequate facilities. There are no
modern hotels here. 1 request the
Government to take this up as a
Central project as they are respon-
sible for the construction of modern
and beautiful hotels. They may pro-
vide all the modern amenities to
these places. For development of the
spots 1 may also suggest one other
place called Kumaragam in Kottayam
Distriet, This is also a spot of great
attaction for tourists. If that also is
token up and developed, that will
attract a lot of tourists and thereby
develop Kerala.

Mr, Deputy-Speaker: Shri
Sarma,

A T

Shri A. T. Sarma (Chatrapur): Mr.
Deputy-Speaker, Sir, I thank you for
having given me the permission to
speak a few words on this subject.
1 wholeheartedly support the Demar 1
of this Ministry. In the aviathn
ape transport forms a very importaat
part but the allotment made does
not suffice at all for improvement of
all the items which the Transport
Ministry is dealing with. It is, there-
fore. necessary that the  allotment
should be enhanced. Transport
means either by water, road or air.
But, my State is lacking in all the
three means. The other day I could
not speak on the Awviation. My State
has no aviation—air transport—faci-
lity at all. Only twice in a week
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man can travel by air from Dum
Dum to Bhubaneswar and vice verse.
Orissa has no connection with the rest
of the States hence this does not
operate  satisfactorily. Our peo-
ple  have no opporutnity at
all to travel by air. So, !
would first draw the attention of the
concerned hon. Minlster to this fact.
Secondly, my State requires improve-
ment in transport by water. My
State forms part of a coastal area. In
the olden days it had so many ports.
In our old literature we find that in
foreign countries the pecple of my
State used to establish colonies. At
present also there are certain temples
which are being consiructed by the re-
sidents of my State. For instance 1
may mention the places like Jawa,
Bali etc. Those old ports have been
neglected. The ports at Gopalpur,
Puri and Chandwali used to operate.
But, nowadays, it is a matter of regret
that they have been totally neglected.
I therefore urge upon the Ministry to
pay a little more attenion to these
ports—at least to the port ‘Gopalpur’.
The Government have decided to es-

tablish a cantonment at Gopal-
pur. Gopalpur used to send
so many  coolies to  Burma

an other countries. Now jt is in a
ruinous state. So, I wish to draw
the attention of the hon. Minister
for the improvement of the port at

Gopalpur. Very recently, the Para-
dip port was constructed. 1 think
that this is the only port which

could be constructed within the sti-
pulated time in India. In spite of
the fact that there was no en-
couragement from the Centre, the
State has taken the bold step under
the able guidance of the former Chief
Minister of my State, Shri Biju
Patnaik, and thanks to his daring
nature, this port could be construct-
ed. But this port has no link at all

with the sources of supply. Paradip
port is jsolated from the sources
because of lack of transport. ‘This
port is going to function in August,

and it has to export manganese and
iron ores from the mining sources at
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Kendusar, Sukhinda and Nayagarh,
but for lack of transport it cannot
work satisfactorily. So, it is essen-
tial that communication should be
developed to this port so that it will
work satisfactorily. I want to draw
special attention to this matter
because we have only that port in
our State, and without thg develop-
ment of communications, this port
cannot work at all. Of course, the
Central Government are going to
take over the control of the port. So,
in this context, it is essential that the
port should be developed, and for
this purpose, communicationg should
be developed as early as possible.

develop-
the

In regard to waterways
ment, 1 would like to mentlon
Chilka lake scheme. This was sur-
veyed, and some action was taken
on the development of that lake, but
1 am surprised that till now no ac-
tion has becn taken on thiz matter.
‘This lake requires development, and
if it is developed, the result will be
very attractive. It will have a link

with other parts of the State and
navigation will be available for the
residents of three districts. So, I

would request the hon. Minister to
take proper action on the project,
which had been initiated about three
years ago.

In regard to tourism I would sub-
mit that in these days tourlsm is
very essential. Though my State is
very poor, it hag attractive scenery.
It has Jakes, mountains, forests, water-
falls, highlands, lowlands and every-
thing that a tourist {3 eager to wvisit.
But these places could not be visited
for lack of communications. Even in
regard to Konarak which has attrac-
ted the attention of Government, and
in respect of which some amounts
were sanctioned, nothing  has
materialised yet. The construction of
the fair-weather road to Konarak har

not yet been completed. I do mmt
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linow wien it will be  completed.
The Central Government have al-
ready proposed to construct a big
hatel there and that would be a hotel
of the modern type. But I do not
know how in the absence of proper
communication facilities the hotel
would be workable in practice. Kona-
rak stands second only to Taj Mahal,
and it will attract people from  all
parts of the world, but it is lacking
in proper transport facilities.

There are many other interesting
attractions for tourists in my State.
It is full of temples. There are
saveral temples of the Konarak type
iu the interior of the State, which
have not been taken up for develop-
ment as places of tourist attraction.
I would draw the attention of the
hon. Minister to the Kiching tample
in Mayurbhanj, and temple at Jey-
pore constructed during the Nandal
dynasty. They are exccllent temples
which could be visited by tourists. 17
these lemples are made accessible to
the tourists the whole State will turn
out to be the finest State in India.
My State is full of mines. Though
poor, it is the treasure of minerals.
But because of lack of developmont,
it is not attracting people from
different parts. If a sub-office could
be established at Bhubaneshwar, then
T feel that proper steps will be taken
in this regard.

st gew ww wgwm  : cmiens
HqEET, BS9 § R Af F
Mr. Depuly-Speaker: Shri A T
Sarmg may resume his seat. The
quorum has been challenged. The
bell is being rung—Now  there s
quorum. Shri A. T. Sarma may

now continue his speech.

Shrl A. T. Barma: My State Is
very poor so far as finance is con-
cerned. Tt had been neglected from
the very beginning. It was only
after the formation of my State into
a separate Province that our leaders
began taking keen interest in its
development. But  unfortunately
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some adverse action was taken just
1o check the progress of my State.
Of course, the Opposition Party is
taking advantage and making the ut-
most attempts to give a bad name
to the Congress and to my leaders.
It is in this background that I would
request the hon. Minister  to take
special interest in the matter of the
development of my State

The hon. Minister may help the
State in three ways. He may grant
a special contribution to the State;
he may recommend to the proper au-
thorities to grant loans for the
development of my State, and third.
ly, he may grant loans interest-free
to the Stat. for its development.

In conclusion, I would wurge the
hon. Minister to turn my State into
a tourist attraction, because all sorts
of attractive things are available
there in abundance. Even the water-
falls are attractive, the highlands are
attractive, and all sorts of scemeries
are there in my State. So, I would
request that special care should be
taken for development of tourism in
my State.

Shri S. Kandappan (Tiruchen-
gode): The report of this Ministry
is quite discouraging, and I have a
suspicion that even the hon. Minister
is not very much pleased with it
Even though the scope of work of
this Ministry is wvery wvast, my
grievance is that even the works that
have been earmarked have not been
implemented and  the sanctioned
amounts have not been spent, as ex-
peditiously as they ought to have
been.

15 hrs.

1 would like to draw the attention
of the hon. Minister to a specific
scheme which I had already refer-
red to him through some letters. In
the report for the year 1062.63,
there was a scheme taken up under
the heading ‘Centrally.aided State
roads of inter-State or econamic im-
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portance’. On page 26 of the Report, [
find that there was a grant of Ra. 16
lakhs for improvement of the Madras
State section of the road connecting
Mettur in Madras State with Madhes-
waram in Mysore State via Kolattur.
Mettur is an industrial centre, and
Kolattur through which this road
goes, is g very backward area. The
Madheswaram Koil is & pilgrim centre
drawing huge crowds every year. This
road is very important. I do not know
what has happened o it after two
years of sanction. In fact, in March
last year, I had written a letter to the
hon. Minister drawing his attention to
this. Again I wrote to him in June.
He assured me through a letter that
he was having the matter looked into.
I do not know what has happened to
that, whether he has forgotten the
whole affair, what with his other
activities, or whether he has taken up
the matter with the State or not. But
I would like to tell him that the road
is not yet taken up and nothing has
been done by way of even a small
survey or some such thing. So I would
urge upon him to bestow his attentlon
lo schemes of this nature where the
money has been sanctioned but iz 1y-
ing unutilised.

Then there Is another important as-
pect of highways pertaining to my
State. There is some sort of an Inno-
vation introduced by the State Minls-
try whereby all wchicles passing
through newly constructed bridges—I
do not know whether this system Is
prevalent in other States—are charged
rupee one or two and even more in
some cases. It is almost like a day=
light highway robbery. I would re-
quest the Minister to look into this.

Shri Raj Babadur: Collection of
tolls is highway robbery?

Shri S. Kandappan: Tolls on newly
constructed bridges. This is a new
system. It did not exist even during
the British days. If 1 have to pass
through the Cauvery river in a boat,
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I have to pay only one or two annas.
I I have to take my vehicle along,
that is, my car, I have to pay eight
annas. Whereas if I have to pass
through a newly-constructed bridge,
they charge one, two or even more
rupees. At this rate, I am afraid, we
cannot move on our highways, This
does not look nice or proper. I would
request the Minister to see if anything
«<could be done. The excuse offered by
the State is that they are in need of
funds; they do not have adequate
funds for taking up other works of
«constructing bridges or roads; so they
want to collect funds this way. I do
not know whether in the existing
state of their economy, the Central
Government are in a position to pro-
vide further funds. Navertheless, I
request the Minister to give sympathe-
tic consideration to our requirements.
After all there are not many places
where bridges are needed in Tamil
Nad—comparatively speaking, that is

in other States more bridges are
needed.
An bon. Member: How?

Shri S. Kandappan: Because there
are not many hilly tracts or rivers cul-
ting into. There are only a few
rivers. Among them is Cauvery which
may need some more bridges over it.

Specifically 1 would refer to two
places and request the Minister to
take that into consideration. One is
Poolampatti, near Mettur, and another
is Komarpalayam. The national high.-
way from Madras to Calicut now
passes through s very old, dilapidated
small bridge, which is not in a posi-
tion to carry the heavy flow of traffic
prevalent in that area. That bridge at
Komarapalayam can be widened and
strengthened or a new bridge can be
constructed at that site.

I am heartened by the fact that
there is one west coast road cons-
truction in that area, I would like to
draw attention to the fact that there
1s B similar necessity for a road on the
east coast also. T think this matter
has already been taken up by the
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State. 1 hope the Minister will do
something with regard to that.

These roads, apart from connecting
places in States through which they
pass, alio help, to a great extent,
coastal traffic and shipping. This as-
pect has been referred to by many
speakers preceding me. But I would
like to draw pointed attention to a
very important factor concerning the
Sethusamudram project, which has
not been referred to by any Member.
I am thankful to Members who have
referred to the Tuticorin  project,
which is a very important one and
which Government are taking up
now. But it is not expedited as much
as we would wish it to be. 1 hope
Government will do  something to
speed it up.

As regards the Sethusamudram pro-
ject, a project committee set up by
Government in 1955 drew attention in
Its report to the necessity of taking
up the Tuticorin project along with
the Sethusamudram project. The
Sethusamudram project, apart from
the financial implications or the bene=
fits that may accrue out of it, is a very
important one and should be given
priority on a footing of emergency. I
say this for this reason. If we look
ot the map, we find that the Bay of
Bangal meets the Arabian sea at the
sputhern tip of our land through the
Indion Ocean. But actually a big
vessel has to go round Ceylon and it
cannot cut across that shorter route.
S0 in spite of our having a very ex-
tended coastline, ncarly about 6,000
kms., we are not able to  have unin-
terrupted coastal navigation so far.
‘This is, I think, a reflection on the
working of this Ministry. They must
sép to it that the Sethusamudram pro-
ject is taken up immediately with all
the spseed that it reqquires,

I am insisting on this from another
angle also. 1 am not advocating It
simply on the ground that jt will be
a project in the vicinity of my State.
1 would say it is an all-Indla project
and very important for the purposes
of our Navy. Tf we cannot reach the
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eastern coast from the western coast
without rounding Ceylon, I do not
think we can achieve anything subs-
tantial by way of defence or otherwise
in that particular sector. So I would
urge on Government and the Ministry
to bestow their immediate attentlion
to this problem and take up this pro-
ject glong with the Tuticorin project
which they are now taking up.

Shri Muthlah (Tirunelveli): Mr, De-
puty-Speaker, at the outset, I deem
it my duty to pay my sincere tribute
to the hon. Minister of Transport,
Shri Raj Bahadur, for the excellent
work thut he is doing in his fleld. He
is doing commendable service to the
cause of shipping and port develop-
ment,

The tota] demands for grants of the
Ministry of Transport for 1965-60
wmounts to Rs. 101.9 crores. The total
outlay on ports is Rs. 9 crores, and the
outlay on the Tuticorin Harbour pro-
ject is Rs, 2 crores.

T will first speak of the Tutocorin
port which is in my constituency. We,
the people of Tuticorin, are deeply
grrateful to the Prime Minister of
India, Shri Lal Bahadur Shastri, for
inaugurating the construction of the
T'uticorin harbour on  5th November
1964 We are also thankful 1o the
Minister of Transport, Shri Raj Baha-
dur, and Shri Kamaraj for participat-
ing in the function. The Prime Minis-
ter and the Transport Minister were
impressed by the quick tempo of work
in the harbour area. The Prime Min-
ister announced pn that day that the
construction of the harbour should be
finished by the end of 1968, one year
in advance of the target date 1869.

The detailed project report and the
revised estimates for the harBour pro-
ject of Rs. 24 crores including forcign
exchange amounting to Rs. 1.78 erores,
are being examined and cleared by
the various committees and the Minis-
try. Shri Tarlok Singh, Member,
Planning Commission, observed in
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Maudras in 1964 that the target date of
completion should be advanced by
one year, and for that purpose, more
funds should be allotted in the Third
Plan than already provided for.

% shall now refer to the funds allot-
ted in 1963-64 and 1964-G5. Before the
policy decision was taken, the amount
allotted was Rs. 10 lakhs. After the
decision was tuken, Rs. 100 lakhs was
announced. The hon. Minister of
Transport announced at Tuticorin in
May, 1863, the sanction of Rs. 100
lakhs for 1963-64. Depending on that
announcement, the harbour authorities
spent Rs. 115 lakhs in 1963-64, but the

Ministry sanctioned only Rs. 738
lakhs.
To expedite construction, it was

proposed in November, 1963, that Rs.
4 crores should be spent in  1084-85.
but the Ministry sanctioned only Rs.
113'5 lakhs for 1864-65. Again, a re-
vised cstimate of Rs. 280 lakhs was
submitted to the Ministry for 1964-65,
but only Rs. 174 lakhs was sanctioned
in all for the year 1964-65 by the
Central Government.

The minimum amount required for
1064-85 was Rs. 200 lakhs, and this
amwount was spent in that year in an-
ticipation of sanction. So far, a sum of
Rs. 225 lakhs has been spent on the
project up to the end of 1964, but no
work has been undertaken since De-
cember, 1964, for want of funds. I
would request that the allotment for
1964-65 should be revised io Rs. 200
lakhs from Rs. 174 lakhs; and the al-
lotment for 1965-86 should be revised
to Rs. 400 lakhs from Rs. 200 lakhs, so
that the Third Plan expenditure might
come to Ras. 7 crores agains Rs. 5 crores
allotted. Only then the work can be
advanced and the target date can be
renched.

I wili now come to the construction
work, The major work on the pro-
ject has yet to begin. The harbour
construction work hag practically not
yet been commenoed,_The breakwaters
and the berths are yet to be built,
Only the northern breakwater has
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commenced and constructed up to 700
feet, up to a depth of 9 feet in the sea.
The southern breakwater construction
has not yet been commenced. Each
breakwater is to be 9,000 feet long.
The two breakwaters with noses are
estimated to cost Rs. 11-64 crores, but
only Rs. 31-24 lakhs has been sanc-
tioneg so far for the two breakwaters.

In addition to more funds, three
cranes are immediatly required for the
construction of the breakwaters. They
have not been bought yet. A sum
of Rs, 22'75 lakhs has been sanction-
ed for this purpose in March, 1965,
involving a foreign exchange compo-
nent of Rs. 55,000, I submit that the
necessary foreign exchange should be
released and the three cranes should
be purchased without delay.

Then I come to the Budget estimates
for the project for 1965-66. Rs. 200
lakhs has been allotted for 1865-86.
The break-up of the expenditure of
this sum is as under:

(1) Preliminary expenses .. Rs. 1.7 lakhs
{2) Land acquisition s 23 n
(3) Works con 1430
(4) Establishment w890,
(5) Tools and plant ceow 310,
(6) Miscellaneous T .
(7) Suspensc R (- X .

The item of Works shoulg cover the
construction of the two breakwaters,
the second stage of staff quarters—142
in number, a dispensary, an elemen-
tary school and a post office, The cons-
truction of the breakwaters should
commence in May or June, 1985 long
before the northeast monscon sets inm.
The sum of Rs, 200 lakhs provided
for 1965-86 iz most inadequate. At this
rate, the project may go up even to
the end of the Fifth Plan, ie, 1976
Such 4 delay is not beneficial either to
the Government or to the country.

The break-up of expenditure, ac-
cording to the revised estimates in the
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Dutalled Project Report, is as under:

1963-64—work to the value of Rs, 1 crore
1964-65— ” " o 25w
1965-66— »n » »n 40 4
1966-67— » » w 6.0
1967-68— » »” w 60,
1968-69— » w 4.49

The total is Rs. 2399 crores or Rs, 24
crores. This break-up should be ad-
hered to in the annual allotments,
and according to it, Rs, 4 crores should
be allotted for this year, namely 1865-
66.

The Minister of Transport made in
reassuring statement in the meeting
of the <Consultative Commitiee for
Transport on 22nd March, 1965. He
said: .
“It is the objective of the Gov-
ernment to push ahead with the
project as fast as possible"”

I appeal to him with all the earnest-
ness at my command g speed up the
Tuticorin harbour project.

I come next to the Sethusamudram
project. This is a project of great na-
tional importance, and it is of great
value commercially and strategically.
Shri Kandappan hag just referred to
this. This will save a lot of distance,
time and money for ships which other-
wise will have to go round Ceylon.
This will save for India all the money
that now ships have to spend at
Colomho harbour.

The Scthusamudram project and
Tuticorin harbour project are both in-
terlinked and inseparable as was well
stressed by the Ramaswamy Mudaliar
Commitiee. One cannot flourish with-
out the other.

The revised estimate for this pro-
ject is Rs. 22 crores, including Rs. 4-5
crores in foreign exchange. A detailed
project report, prepared by the Mad-
rag Government!, under the scrutiny
of the high-level Yechmeal committee
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appointed by the Union Transport Mi-
nistry. The revised estimate for 1964-
65 for this project is Rs, 1 lakh. The
Budget estimate for 1965-66 is Rs. 3-5
lakhs., The Madras Government is
most earnest about thig scheme and is
most helpful. Land acquisition is in
quick progress. The preliminary sur-
vey is over. The scheme is to be im-
plemented in the Fourth Plan, The
Prime Minister gave us an assurance
at Tuticorin and Madras in Novem-
ber, 1964, that the Sethusamudram pro-
jeet would be included in the Fourth
Plan. The Transport Mnister was also
kind enough to give assurances ip the
same effect,

The Sixtyninth Report of the Estl-
mates Committee is worth mentioning
in this conlext. They have re-
cemmended that the Sethusamudram
project should be taken up for execu-
tion without avoidable de]ay if it 1»
found ¢conomic and feasible,

A Chief Engineer has to be appoint-
eq immediately to take up the work
of the Sethusamudram project.

MNow I come to roads. Rs. 68 crores
has been allotted for 1965-668 for na-
tional highways and border roads. In
this connection, I would like to submit
io the hon, Minister that the East
Coast Road from Madras to Kanya
Kumari should be taken up as a na-
tional highway in the Fourth Plan. He
has given heartening assurances to
that effect several times in the meet-
ings of the Consultative Committee.
This road should be taken up as a na-
tional highway in view of the Tutico-
rin harbour project and the Sethusam-
udram project,

The allocations in the Fourth Plan
for roads are not enough. Rs. 1,150
crores was recommended by the work-
ing group. but only Rs. 750 crores is
likely to be approved.

A Rural Road Fund, as stressed by
our Minister, is very essential, and
this should be set up in order to deve-
lop rural roads,
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One word about tourism. The Mi-
nister is doing a lot to develop tou-
rism. The Ministry is setting up two
corporations—India Tourism Hotel
Corporation and India Tourism Cor-
poration. With regard to the first, I
want to submit that it is a welcome
move on the part of the Ministry. The
Government of UAR are building a
number of first class hotels in Cairo,
Alexandria and other places, and they
are earning a lot of foreign exchange
thereby. This information was given
to me by Memberg of Parliament of
UAR in October, 1964, when I was
in Cairo, So, our Government is mak-
ing a good move, and I am sure that
the Central Government wil] earn a
lot of foreign exchange and income by
building first class hotels with all the
modern facilities to attract foreign
tourists, and Indian tourists.

Lastly, I appeal to the Minister to
develop Kanyakumari as a tourist
centre, to construct a good hotel there
with all modern facilities in order to
attract tcurists, both foreign and In-
dian, and also to take steps to build
the proposed lighthouse there.

Shri D, B. Raju (Narsapur): I rise
to support the Demands of the Minis-
try of Transport,

Even though the progress achicved
in the construcion of border roads and
national highways is quite consi-
derable, I wish more could have been
achieved in this field In this Emer-
gency.

The establishment of a Directorate
of Inland Water Transport in the Mi-
nistry of Transport is noteworthy. We
are in great need of developing the
inland water transport system in the
country to ease the transport problem.
I hope the newly created Directorate
will fulfil its task with efficiency and
develop an inlang transport network
in the near future.

Sir, I strongly feel it is my duty to
draw the attention of the Ministry
about the importance of the rail-cum-
road bridge over Godavary river at
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Rajuhmundry. Many representations
have already been made by the public
regarding the wisdom and the neces-
sity of the construction of the rail-
cum-road bridge at Rajahmundry both
1o the central and State Governments.
The importance of the bridge and the
demand from the public for it was
personally explained to the hon. Prime
Minister on 24th December, 1964 by
thirty Members of Parliament from
Andhra Pradesh, The hon, Prime Mi-
nister was kind enough to promise to
consider the matter. In one of the
informal consultative committee meet-
ings of this Ministry, I wanted to
know the lutest position of this bridge.
To my surprise 1 wag informed by the
hon. Minister on 22nd March, 1685 that
he had no information about the rep-
resentation of thirty Members to the
hon. Prime Minister on this subject.
T wondered with what great co-ordi-
nation our departments were func-
tioning. It is surprising to me to note
that a memorandum submitted to the
hon. Prime Minister by thirty mem-
bers of Parliament could not reach
the hon, Minister concerned even after
a period of three months. I earnestly
hope at least by this time, it would
have reached the Minister and he will
throw some light on the Govern-
ments's views on this subject.

Sir, now | submit tg the House the
importance ang urgency for the cons-
truction of the above rail-cum-road
bridge. Rajahmundry is on the bank
of the sacred river Godavary with a
population of 1'5 lakhg and is an im-
portant centre of pilgrimage from
times immemorial lying in the ageold
pilgrim route from Banaras to Rames-
waram. The grand southern trunk
road right from the time of Asoka who
first conceived of trunk roads in this
country was passing through this town.
The roads on either side of the Goda-
vary river near Rajshmundry have
not been linked by the hridge so far
and all the road trafic on this route
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is cither being detoured through the
Dawaleswaram Anicut for about three
months during summer or being tran-
shipped through ferries across Goda-
vary, causing considerable waste of
time and great monetary loss to the
nation.

The following figures will roughly
give the magnitude of the annual tra-
flic crossing Godavary at Rajahmun-
dry. The number of vehicles tran-
shipped by ferry is 50,000; goods
transhipped exclusive of foodgrains
come to about 1'5 lakh tons; the num-
ber of passengers crossing the river,
excluding long distance passengers
comes to about 18 lakhs. This area is
contributing to Government revenues
substantially. Income derived by the
Government by commercial taxes
comes to Rs. 2:75 crores; income tax
for the Centre comes to Rs. 3.5 crores;
sugarcane cess, Rs. 1.25 crores; central
excise duty on tobacco Rs. 1.35 crores,
direct and indirect taxes paid by the
road transport Rs. 195 crores
The above figures are execlusive of re-
venues such as land tax, water tax,
etc.

Naturally the people of this area
have a right to request the Govern-
ment to link the missing gap of the
national highway which is passing
through their land. They are very much
agitated to get the longfelt desire to be
fulfilled now. Thig bridge will shor-
ten the distance of Madras—Calcutta
national highway by nearly thirly
miles. This is estimated to effect a
saving of one million literes of petro-
leum products every year, which it-
self is considerable saving to the na-
tion, especially during the emergency
periods. It ig further estimateq that
it will bring in a saving of nearly 2'§
lakhs of transpory vehicle hours and
less wear on tyres equivalent to 20 mil-
lion miles. These are stupendous ad-
vantages when compared to the in-
vestmeny of only Rs. 2 crores.



9539 D. G—Min. APRIL 135, 1965 uf Transport. 9540
[Shri D. B. Raju)

The construction of the second rail- help tuinking that thig is a very good
way bridge over Godavary at Rajah- example of very bad planning
mundry has been taken up just now.

Since the piers are going to be thirty Even the popular press in the South
feet wide with a foundation of 110" is very much in favour of taking up
depth an 18 fect roadway can be easily this rail-cum-road bridge at Rajah-
planneq with the new rail bridge even mundry. The most popular English
at this stage. So, it is the most appro- daily of Madras, The Hindu, has edi-
priate time for the Government to torially commented on this subject on
take a decision to convert the rail 17th April, 1964, This is what the
bridge into rail-cum-road bridge as Hindu has written in its editonal:
this combination will bring in consi-

derable saving to the nation. Iy this “ANDHRAS will have just
decision is not taken now, the Gov- cause for grievance if, for any rea-
ernment may have to unwisely spend son, the road part of the proposed
more moncy on constructing a sepa- rail-cum-road bridge across the
rate road bridge in the very near fu- Godavari near Rajahmundry 1s
ture, as otherwise the traffic demands given up. It is true that this
of the region cannot be met with by bridge, as originally conceived by
the existing facilities. the Union Railway Ministry, was to

be only a railway bridge. But it
was soon obvious that this {fertile
region hadly needed arond bridge
also across the Godavari, to link
by road Rajahmundry and Kovvur.
Such a bridge would improve
communications between the two
coastal districts of East and West
Godavari now separated by the
wide river. It will also have an
“1 commend this idea of a road important place in the Madras-

The idea of the rail-cum road bridge
was highly commended by our beloved
late Prime Minister, Shri Jawaharlal
Nehru.  Opening the rail-cum-road
bridge over the Ganges at Mokamah in
Bihar in 1960, he expressed himself as
follows.

cum-rail bridge and I wish to say
that in future whenever we plan
a rail bridge a roag way must
also be included on it to meet the
needs of the local people. A small
fee by way of tolls cen be levied
if necessary on the vehicles using
the bridge to meet the costs of
construction.”

A great leader like the late Shri
Jawaharlal Nehru could correctly wvis-
ualise the importance of the rail-cum-
road bridge long back and it will bé
a folly of the Government if they
cannot correctly assess the importance
of such a bridge now and lose the ad-
vantages of such a combined bridge.
Failure to take this advantage at this
opportune time, will never be forgiven
by posterity. Considerations other
than merit were perhaps brought into
this gimple problem and one cannot

Calcutta highway. That was why
the Railway Board was prevailed
upon to make its proposed rallway
bridge a combined rail and road
bridge at the additional cost of
about Rs. 14 to Rs. 2 crores, on
the understanding that the And-
hra Pradesh State Government
should bear part of the extra
cost, The State Government itself
needed considerable persuasion to
agree to contribute a sizable sum
for the project, not because it was
unaware of the advantages of a
road bridge at that point but be-
cause the precarious condition of
the State Government's finances
would not easily permit such a
commitment. Still it inally agreed
to bear its share as local pub-
lic opinion also became quite vocal
in its insistence on the road part of
the bridge being included, That
'was supposed to have settled fnal-
ly the question in favour of a rail-
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cum-road bridge until it wag re- EAC AT A gsd aga v A £ |
ported the other day that some . ) a:q'f ..g
hitch was developing as the Centre wohi &1 gt qfar qar fafram daw<

was having second thoughts about 1T & | TF TYE 480 FATT AN T

being able or willing to find its t faq & oW &% 15,000 FF AT
share of the cost of the roag pro- ' &

ject. Even in relation to the  &TeAw a5 &%l § | A Fex ¥ ot
Emergency and defence prepara- A% TERT FT F1E TN AL Y GHT |

tions, there is something to be said e T T oy Hay

for a well-developed coastal high-
way. The sum involved, said to wgrgdt foamr <@ & S 33 it

mttre Io relntion o the bunegtsy L% TGS cfre vy & el o of
that would be drived from the aggd feaend | geTR ATa A ®
project that it would be nothing ¥l w1 gerAny foar 717

but penny wisdom to shelve it on

the plea of lack of financial re-

sources. There are bound to be a IITCAN AT : FEAAT  HEEY
number of economies in a Com- WOAT ST sprer frA owvhy TR
bined scheme of this kind rather

than building an exclusive rail-

way bridge now and later on con-

siructing a separate road bridge. 15.32 hrs.

I would be unwise and ulti-
mately wasteful to ignore this COMMITTEE ON PRIVATE MEM-
scheme at so late & stage might BERS' BILLS AND RESOLUTIONS

also go far to deepen a sense of re- Stxry-THIRD R
gional neglect’ P KPRy
Sir, 1 wish to appeal to our hom. oy . uthiah (Tirunelveli): I beg
Prime Minister and the hon. Minis-
ters of Finance, Transport, Rallways, “That thig House agrees with
and Planning that they should give the Sixty-third Report of the
due consideration for this bridge and Committee on Private Members'
sanction the project immediately. Bills and Resolutions presented
to the House on the 12th  April,
st qerare fag : (#0) : qursme 198s."
wEtET, ATEIT A qF FET-fT o t Mr. Deputy-Speaker: The question
. rfe 'S
w375 e n qﬁ‘ “Thay thig House agrees with
TITE TETET | ER AN gEei ¥ the Sixty-third Report of the
fag 20 fafegs o $ar mor, W& Committee on Private Members®
) Bills and Resolutions  presented
T 245 fafemr o oy LIl to the House on the 12th  April,
10 fafega e sy areT ¥ ST 1985."
w5 100 fafsas = & @ET R, Bhri Shree Narayan Das:  (Dar-
fra kA W v ¥ bhanga): I have yp amendment. 1
) i beg to move:
W a7 e & fr @y &% That at the end of the motion,
FT AT | ZiEge ¥ 9 CHT the following be added; namely,—
"Efqﬂ T 2 v 7z 97 W 8 ) “subject to the meodification that
A ges AR Haa s fiwaw 10 the tim&allc;l!ed foé' the Slsc(!.lc!‘!,mn
S of the islative Councils -
fufas =7 71 31 93 1 o S position) E‘Bill, 1962, he increased
T A ) by one hour.”



